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45 	 OA 29, 67, 8.7, 113, 1.26, 137, 181, 212, 266, 268, 
269,.277,.281, 299, 300, 301, 302, 303, 31.9, 325, 
326, 327, 32, 329, 331, 333, 3.44, 345, 346, 347, 

ZOO 	 348,350, 351,352,353, 354, 355, 35, 357, 358, 
Oe 	 359,362, 363, 364, 366, 368, 369,370, 371,-372, 

373 380, 381, 384., 386, 38.8, 390, 3 92 , 393, 394, 
39, 400, 404, 406, 413, 423, 444, 453, 488, 492, 
499, 507, 509, 510, 557, 566, 567, 580, 582, 601, 
634, 635, 791, 822, 88.0, 898, 904, 905, 939, 942, 

952, 1100, 1202, 1225 of 2013. 

Thursday, this the 6th  day of March, 2014 

CORAM: 
Hon'ble Mr.Justice A.K.Basheer, Judicial Member 
Hon'ble Mr.K.George Joseph, Administrative Member 

0A2912013 

C.H. Mohammed Yasin 
S/o Kidavu Koya, 
Charnayath House, Kiltan Island, 
Union Territory of Lakshadweep-682 558 

'l'.P.Latheel 
S/o Atteka 
J'hiruvathapura, Kiltan Island, 
Union Territory of Lakshadweep-682 558 

(By Advocate: Mr. Shabu Sreedharan) 

Versus 

Union 'l'erritory of Lakshadweep represented by 
the Administrator, Kavarathi Island-682 555 

The Director of Panchayath 
Union Territory of Lakshadweep 
Kavarathi Island-682 555 

The Chairperson 
Village (Dweep) Panchayath 
Kiltan Island, Union Territory of Lakshadweep-682 558 

Applicants 



The Executive Officer 
Village .(I.v.eep) Panchayath. 
Kiltari Island, Union Territory of I akshadweep-682 558 

5. 	The Principal 
Government Senior Secondary School 
Kiltan JIand 
Union Fei i itory of Lakshadweep-682 558 

(By Advocate: 	(Mr.S.Radhakrishnan (R1,2 & 5) 
(Mr.R.Rarndas (R3) 

2. 	OA 67/2013 

\\• 

Respondents 

Seedikoya.M. 
S/o Abbbsala Koya 

• Malayattiyoda, Ki itan Is land 
• Unibh Territory of Lakshadweep-682 558. 

2 	a. 717. i 
Sb Kidavu Kornalarn 
Thenakkal House, Kiltan Island 
Uiion Territory of Lakshadweep-682 558. 

AbdullaA.P, 
S/oKhalid 
Alimapura, Kiltan Island 
Union Territory of Lakshadweep-682 558. 

Razi 
S/fl, S'th Koya 

uIhiiathk4i1a 111am, Kiltan Island 
U6n T1iy of Lakshadieep-682 558. 

5. N'Iciharnrned Koya C.H. 
S/oMuthukya 
Chariiayaih House, Kiltan Island 
Uon Territory of Lakshadweep-682 558. 

6. 	Rafeek Khaji H.M. 
Sb Abdul Rehman 
Aliyar -Iouse, Kiltan Island 
Unior Teriitbry of Lakshadweep-682 558. 

(By Advo64e Mr Shabu Siecdharan) 

• 	Versus 

Applicants 



'I 
Union Teiiitory of Lakshadweep repiesented by 
the Administrator, Kavarathi Island-682 555 

2 	The iiSiieQtoi of Panchayath 
Union Teriitory of Lakshadweep 
Kävathi1sland-682 555 

The Chaiperson 
village  (Dweep) Panchayath 
Kiltan Island, Union Territory of Lakshadweep-682 558 

The Executive. Officer 
Village (Dweep) Panchayath 
KiltaiTi Island 
Union Thrri.tcry  of Lakshadweep-682 558 	 Respondents 

(By Advoate,: 	(Mr.S.Radhakrishnan (Rl,2 & 4) 

3. 	0A87/2013 

Abdul Salarn P.P,, age 43 
Sb Saidmuhammed 
Puthiyapura, Kiltan Island 
Lkshadweep. 

jdhan,age33 
Sb ajdiuhrnmed 
Ktilçai-Iu ,ose Kiltan Island 

(By AdVoéié: Mr.Pratap Abraham Varghese) 

Versus 

I. 	The Administrator 
Uion Territory of Lakshadweep 
Kvarathi -682 555 

2. 	thDiieqtor, Department of Science & TechnolOgy 
lsd'p Administration, 

Kithi 1l'aid-682 555 -- 
H 	I 	• .i; 

Sl!d5v;Lsional Officer 

Of'th4Environrnent Warden 
Dtirt o Environment and Forest, 
Kiltafi tslnd, Lakshadweep-682 558 

4. 	The Chairperson, Village (Dweep) Panchayath 
Kiltan Island, Lakshadweep-682 558 

App! icants 

Respondents 
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(By Advocate 	(Mi S Radhakrishnan (R1,2 & 3) 
(Mr R Rarndas - R4) 

4• 0 A 11!2013 

1. 	. N4uthukoT.P. 
S. /0 Kidave Hap 
Thiiuvathapuia, Kiltan, Lakshadweep 

2 Sa!h P 
S/.J;brahini Haji 
PairUara, Kiltan, Lakshadweep. 

 Yaèbob P.1K. 
S/oSubair.A. 
Punna!dad, Kiltan, Lakshadweep. 

 AliMohamnied 
S/o Attaka, Al iyar, Kiltan, Lakshadweep. 

 Kunhiko'a A.P. 
S/oSayed Muhammed P.K. 
/i'!ipuia, Kiltan, Lakshadweep.. 

6 \64u11a A 
S/ Kave T P 
A11cor., Kili.an, Lakshadweep 

7 MurlavVai 
Sb 	Shaik K K , Pal!iyachetta, Kiltan, Lakshadweep 

8 Sathai CII 
Sbo'Mohamned P.  
Chadipuia, 1<ijtan, I akshadweep 

9 1a1ieemP 
S/ 	'101rnrnd V, 
P a kk yod1a Ki(tan, Lakshadweep 

10 ThiIeedPT 
S/a IKunhi Haji, Pa!lithithiyoda, 
Kiltan, Lakshadweep 

(By Adivocte Ms Daisy I Daniel) 

Versus 

. 

App! icants 
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Tlie Administrator 
Union Territory of Lakshadweep 
Ka.arathi-682 555. 

2 	The Chairperson 
Village (Dweep) Panchayath 
Kiltan-682 558 

3 	'1 he Eiip1oyment. Officei 
Ka'arathi,Lkshadweep-682 555 

Director of Panchayath 
Department of Panchayath 
Kavarathi— 682 555 

The Executive Officer 
Village (Dweep) Panchayat, Kiltan - 682 558 

 1-lorlicultural Assistant 
Villae (Dweep) Panchayat, Kiltan-682 558 

(By Ad\'pce.: Mr.S.Radhakrishnan-R 1 ,3,4&5) 

S. O. 1262013 

I. Aadulla  
o Yousuff 

• Knnichetta, Kiltan island 
UT of Lakshdaweep-682 558 

2. Kunhi.M. 	
S 

• S/o.Arnbukoy 
4aunni&, Kiltan Island 

OT:6fLkstdweep-682 558 

• 	
5 	 3. NaK. 

Sb 	MohaiTrne!d 	 S 

komalam; Kilan Island 
lbf.Lakshçladweep-682 558 

 Salern PP. 
Sb 	lTlarhsa 

S  

S 
Pi.ithenpura,Kiltan Island 
UT of Lakshdadweep-682 55.8 

 RaeekP.P. 
156, Chaidn 

?u . UaKiitan Island 
UT 6fakshdadweep-682 558 

• 

Respondents 
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S 
KunhiI<.P. 
Sb Pukoa 
Katial'ly Ki1tan Island 

hdld;UT of Laaweep-682 558 

Abdul Kasim P.V. 
Sb Muneer,  
Peritàmveli, Kiltan Island 
UT of Lakshdadweep-682 558. 

(By Advocate: Mr.Shabu Sreedharan) 

Applicants 

Versus 

I. 	U iiion Territory of Lakshadveep represented by 
the AdministratOr, Kavarathi Island7682 555 

2 	The Dii ectoi of Panchayath 
Uiiior Territory of Lakshadweep 

'Kavaiathi Island-682 555 

3. 	The cbsairperson 
VillaeI(DweeP) Panchayath 
Kiltari Island, Union Territory ofLakshadweep-682 558 

The Executive Offlcer 
Village (Dcep) Panchayath 
Kilta Island, Union Territory of Lakshadweep-682 558 

'lhe Envirpnment Warden 
Dpaitmt f'Env I ronment and Forest 
ZbnLOffice,li!tan Island 
Union Territory' of Lakshadweep-682 558. 	 Respondents 

(By Advocate: 	(Mr.S.Rädhakrishnan (R1,2,4 & 5) 

OA 137/2013 

I. 	Jalaludheen K.K. 
S./o Shaik Poovalap 

op'i,alap -Ioue, Kiltan Island, 
UT f1Jakshad'veep-682 558. 

2. 	cooiu,l 'JslaimC.i-l. 
/q i',al1alya 
is'lj,'oda, 	 tn Is land, 

UfèfLakha'eep-682 558 
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.

Ibr:athullàT.K. 
Sip A13aned 
iinka1House, Ki itan Island, 

UT olLakshadweep-682 558 

4. 	AmëraIiA.P. 
S/oSyed Mohammed. 
Arakalapura House, Kiltan Island, 
UToiLakshadweep-682 558. 

S. 	Ismail T 
S/o Yusuf 
Tholiyoda House, Kiltan Island, 
UT of Lakshadweep-682 558. 

Sy'd Mpharnrned Koya K.P. 
S/o Mohammed 
Kanjipura House, Kiltan Island, 
IJIT of Lakshadweep-682 558. 

Kasimkoya C.H. 
S/,o Muthukoya 
Ammipura I-louse, Kiltan Island, 
IJT ofIakshdweep-682 558. 	 Applicants 

(By Ado.ct:.MrShabu Sreedharan) 

Versus 

Union Territ oiy of Lakshadweep represented by 
the Administator, Kavarathi Island-682 555 

The L)irectoiofPanchayath 
Uriion.Territoty of Lakshadweep 
Kavpxathi Is1and-682555 

The Chaiipron 
Village (Uweep) Panchayath 
Ki:lti rslnd,LUion Territory of Lakshadweep-682 558 

TtQfflcer 
V.ii1ag (Dweep) Panchayath 
Kiltan Island, Union Teriitory of Lakshadweep-682 558 

The AssistaiftEngineer 
Electrical Sub Division 
Kiltn. Island 
Uni.bn Territory of Lakshadweep-682 558. 	 Respondents 
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(By Advocate: Mr.Sadhakrishnan (R1,2,4•& 5) 

	

7. 	OA 181/2013 

	

I. 	Sadakathulla.A, age 38. 
S/o Kunhi Aharnmed 
Ajnad I-louse., Kiltan Island 
Lakshadveep. 

	

2. 	Nararulla P.T., age 26 
Sbo 	hi 
PallithithiyodaHouse, Kiltan Island 
Lakshadweep. 

(By Advocate: MDaisy I. Daniel) 

VersuS 

The Administrator 
L)rkibn lerritory of Lakshadweep 
Kavarathi-682 555. 

The. chairpeison 
Village (Dweep) Panchayath 
Kiltab:82 558 

birer'bf'.Pnchayat 
eprtnntof Panchayath 

Ka'arathi-682 558. 

(By Advocate: Mr.S.Ràdhakrishnan(Rl& 3) 

	

8. 	0 .ANo.212/2013 

P.P. Havvabi, W/o. Abdul Salam 
Labourer, Agricultural Department, 
At'i sInd, Rsiding at.P.allipurarn House, 
Uriiah Ten itory of Lakshadweep, 

(By Acte: Mi'.Jaju Babu) 

I.  Versus.. 

	

1. 	The birector of Agriculture 
Union Territory olLakshadweep 
KaiaraUiIslan —682 555. 

. 

Applicants 

Respondents 

Applicant 
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Un ion TerritorS' of Lakshadweep 
Kavaratti Island - 682 555 	 Respondents 

(By Advocate Mr. S Radhakrishnan) 

9 	0A266/2013 

SabirAli K 
Kuriyathiyoda: House, 
Kiltan Island. 

C.I. Firoz 
Chemmanam Palli House 
Kalpeni Island. 

K.P. Cheriyakoya 
Karuppathapura House, 
Kalpeni Island. 

M.C. Jaffer 
Pakkipura House 
Ka1peni IsTand. 

1-labsa. A 
Alikorne House 
Ki Itan Island. 

A.P. Naseerna 
Aynapura House, 
Kavratlji Island. 	 Applicants 

(By Advocat:Mr.  K.B. Gangesh) 

Versus 

I. 	The Administrator, 
Administration of the Union Territory 
bfLakshadweep, Kavarathi —682 555. 
'he Director (Services) 

Administration of the Union Territory 
of Lakshadwep (Secretariat), 
Kavaratti - 682 555. 

pepartrnrit.qf Environment of Forests 
lJnion Triy of Lakshadweep, 
Kavarathi 62 555. 	 Respondents 
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. (By Advocate: Mr. S Radhakrishnañ) 

JO 	OANo 268/2013 

M Nooiul Arneen 
Sb K C Sayed Mohammed 
Mulayam House, Agatti Island 
UnionTeriitory, Lakshadweep 

2. 	B.M. MansOor.  
SI Late A.C: Mohammed Jalaluddjn 
13harkat1i Manzil 
Agati Island, Union Territory 
Lak s Ii adweep 

(By Adyocae: Mr. Grashjous Kuriakose) 

Versus 

iheAdminisfrator, 
Onion Terntbry of Lakshadweep, 
Kvaraffij 682 555. 

The Director of Panchayath, 
Department oPanchayath 
Kavarattj -682 555. 

Directdr of Sience and Technology 

Unoi Téi'iThr f Lakshadweep 
Kavatath.i682 555 

Di rectbn (Labour & Employment) 
Kavrathj - 682 555. 

Special Officer 
Village (Dweep Panchayat, Agatti) - 682 558 

(By Advocate: Mn. S.. Radhakrishnan) 

11. 	OA269/2013 

ii.&'d: Baheei' AC., age 32 
S /o T . YOUnis 	.......... 

AnakaJahatlJ4cjJ PK:ijtan Island, 
Lakshdweëj, . 

	

' 	 . 	 . 

(By A 	ate:Mr:'shious Kuriakose) 

Applicants 

Respondents 

Applicant 



H 	 Versus 

 
iiTerrito:r/ of Lakshadweep 

Kavarathi 	68,? 

 The Chairperson 
Village (Dweep) Panchayath 
Kiltan682 558 

 The Employment Officer 
Kavàrathi, 1,8kshadweep-682 555. 

 Directbr of.Pãnchayath 
• Departrneit of Panchayath 

Kavarathi -682.555 

 The Executive Officer 
Village (Dweep) Panchayath. 
Kiltan-682 558 

6. 	Horticultural Assistant 
Villae'(Dv'.'eep) Panchayat, 
KiItn-682 55:8 

(By Advocate 	(Mi S Radhakushnan (Rl,3 & 6) 

12 0A27720J3 

1-Iarneea&.2 
DIo Said Mi n)n)4l 
Nambihn.House, Kiltan Island 
Iakshp 

(By Ad\qcate: Mr.Grashious Kuriakose, Sr.) 

0 	
Versus 

I. 	The Adiinistor 
(JFô.f La<sJ ifrep, Kavarathi-682 555. 

2 	Dii ctO pfPànOhayath 
Depäirhènt E1' Pan chayath 

2 555. A . 

3. 	keiitiv'Offièer 
Vil!ag (Dweep) Panchayath, Kiitan-682 558 

Respondents 

App! icant 
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4 	Chaiipeisoi 
Village (Dweep) Panchayath, 
K1 ltan-682 558 	 Respondents 

(By Advocate Mr S 1adhakrishnan - R1-3) 

13 	0A28112013 

Taha P 
S/ô.Sayid V;K, 
VallOmkadiyo'dü 
Kiltan Island, Eakshadweep 

2. 	Sayed Badusha Muhideen S.V. 
Shahar Ban Vilas I-louse 
Chetlat. 	.. 	 Applicants 

(By Advocate: Mr.rahious Kuriakose, Sr. & Ms.Daisy I Daniel) 

Versus 

1 	1 he Adniinistz atoi 
F of Lak U 	shadweep, Kavaiathi-682 555 

2 	Duectoi 
Science & Technology 

h tl at- 682 56 

3 	Djictor of lanchayath 
Rui al Development Depai tment of Panchayath 
Chetlat-682 56 

4 	Chan pi son 
Village (Dweep) Panchayath 
Chetlat-682 556 

5 	Add! Sub Divisional Officer 
Chetlat-682 556; 

Jiior Scientific Officer 
hetlat-682556. 

. Accounts Offiér 
S.ecretariat,.}s/arathi-682 555. 	 . 	. Respobdents 

(By Adocate Mr 'adhaluis S 	hnan-Rl-3 & 5-7) 

14 0 ANo 299/2013 



• 	S. 	 13 

A.K. Sajeed 
Akkara ,Hous. 
Ka1pêris1anç1: 

p: 
Poodyern House 
Kalpeni Island. 

A.T. Ahadabi 
Athanan-i Thottam House 
Kalpeni Island. 

P.P. Sulaikh.a 
Puthiya Pandararn I-louse 
Kalpeni Island. 

C.P. .Noorjehar 
Chei -irnanarn Palli House 
Kaleiii Island,. 

6 	A.K. Bèebi 
Arakkalar House 
l.alpeni Island. 

7. 	l\'LP. Mohaiiimed 
Mullipur House 
lalpeni Island. 

(By Advocat Mi  K B Gangesh) 

• 	: 	Versus 

1. 	ThAdrnii'ator, 	S  
Ad ninistrthio'i of the Union Territory 
of Laks°hàdweep, Kavarathi - 682 555. 

2, 	The Directoi (Services) 
drinistratqi of the Union Territory 

of Lakshad\.p, (Secretariat), 
IKavaratti 	82 5 55. 

3. 
Uiibi "érçitoy of Lakshadweep, 
kavthi 62 555. 
R1ntd by its Director. 

(By Advocate: Mr. S.. Radhakrishnan) 

Applicants 

Respondents 
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15. 0A300/2013 

B.Koya, age 42, 
S/o Bammad, Bilutheth House 
Andrott Island. 

B.Aharnrned,age43 
S/o Mohammed, Bakakada House 
Andrott Island. 

K.K.Mohammed Basheer, age 49 
S/o Nalla Koya, Karakunne! House, 
Andrott Island. 

P.P.lIassan, age 41, 
S/o Sayeed Bukari M.P.,Pandathpura House, 
Andrott Island. 

M.P.Pookunhi, age 50 
S/o Khader, Matharapura House, 
Andrott Island. 

M.Bampathi, age 50, 
S/o Asainar, Kakkett House, 
Andrott Island. 

C.Mohammed Kasim, age 44, 
S/o Koya Kidave, Chettathada 1-louse, 
Andrott Island. 

K.P.Mohammed Yaseen, age 33, 
S/o Nallakoya, Kattupra House, 
Andrott Island. 

T.P.Shamsuddeen, age 30, 
S/o Kunhi Koya, Thattarnpokkada House, 
Andrott Island. 

B.Mullakoya,age43 
S/o Kidave, Bithnatt House, Kavaratti Island. 

P.P.Fathiniath, age 41, 
D/o Kunhiseethi, Palath Puthiyapura House, 
Andrott Island. 

A.Jamal, age 48, 
S/o Abdulla Attalada, Aliyathara House, 
Androit Island. 

C. 
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A.Mohammed Mustafa, age 32, 
S/o Kidave, Aliyathara House, 
Andrott island. 

L.Khadeejomabi, age 47, 
D/o Buhari, Lavanakkal House, 
Andrott Island. 

C.Pookoya, age 42, 
S/o Sayeed Mohammed, C Kunnashada House, 
Androti Island. 

K.Subaida, age 39 years 
D/o Kidave, Kunnashada, 
Andrott Island. 

A.Kunhi Seethi, age 51, 
S/O Ukkas, Aliyathara, 
Andrott Island. 

T.B.Mohamm.ed 1-lussain, age 37,. 
S/o Kosamma C.P., Thacherry Biyyada, 
Andrott Island. 

P.N.Hakeem, age 48, 
S/o Siddique, Pudiya Nalam, 
Andrott Island. 

K.K.Kunhibi, age 52, 
S/o Yousaf, Kornalarn Kattu, 
Andrott Island. 

K.K.N.Khadeejommabi, age 39, 
S/o Sayeed Mohammed Koya T.P. 
Kolikkat Neduvilakam, Andrott Island. 

Mohammed Murshid, age 36, 
Sb, Koyamma K.P., Moosathada, 
Andrott Island. 

K.C.Mohammed 1-lussain, age 39, 
S/o.Sayeed Ismail, Kannichetta, 
Andrott Island, 

P.P.Hamza, age 34, 
Koyakidave M.P., Pandathpura 
Andrott island. 



16. 	
. 	 . 

M,P.Khaleel, age 37, 
S/o Assainar, Matharapura 1-louse, 
AndrOti. Island. 

P.P.Hassan, age 41, 
S/o Abdul Khader K., Perumpally House, 
Andrott Island. 

P.M.Thajunnissabi, age 39, 
D/o Majeed, Puthiya Manzil, 
Andrott island. 

L.Pathurnmabi, age 37, 
D/o YousafT., Lavanakkal House, 
Andrott Island. 

I-I.K.1-Iussain, age 35; 
S/o Pookunhi, Halookakkada House, 
Andron Island. 

M.P.Mohammed Rafeek, age 31, 
S/o Koyamma, Kunnarnkalarn House, 
Androti Island. 

31 	K.Mohanimed Fasal, age 32, 
Sb Kunhi Seethi Koya, 
Kadiyarnmada House, Andrott Island. 

K.Mohammed Basheer, age 34, 
S/o Aboosala.U.K, Kunthatha1am House, 
Andrott Island. 	. 

.K.K.Mohammed Farook, age 27, 
S/o Kunhi Seeth ikoya, Kerakkadarnal i House, 
Andron Island. 

A.Rsheed Khan, age 39, 
Sb Sayeed Ismail, Aliyathara House, 
Andiou island 

1 AbuiSalam,age33, 
Sb .Muthukoya, Kannat.hirnmada House, 
Androi.t Island. 

K.K.Anwar 1-lussain,age 31 
S/o Koya V., Kerakkada I-louse, 
Andrott Island, 
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P.Mohamrned Rafee, age 25, 
S/o Mullakoya, Pachanal 1 -louse, 
Andrott Island. 

T.M.Mohammed Aliyul Akbar, ae 32, 
S/o Basheer, Kakachiyapura House, 
Androfl Island. 

Basheer Karakunnel, age 41, 
S/o Sayeed Mohammed A,C., Karakunnel House, 
Andrott Island. 

Ubaidulla, age 29, 
S/o Seethi, Bappathiyada House, 
Andrott Island. 

41 	P.P.Mohammed Farook, age 37, 
S/o Pookunhi .Koya, Thekila 111am, 
Anclrott Island. 

M.M.Sayeed Hussain, age 27, 
S/o Sa.yeed Koya, Moosankakkada House, 
Andrott island. 

M.C.Hammedathbi, age 37, 
D/o Yousaf, Mylachetta 1-louse, 
Andrott Island. 

Doula.thabi, age 33, 
D/o IKidave, Lavanakkal 1-louse, 
Androti Island. 

Guhar Madeena Beegum, age 37, 
D/oMohammed B, Aliyathara I-louse, 
Andr6tt Island. 

46 	K KvP,Ookunhl Koya, age 36, 
S/ocoob, Kolikkatt House, 
Androti. Island. 

47. K.Dervesh Mohammed,.age 36, 
S/9 Sayeed Mohammed, Kachashada House, 
Andrott Island. 	 Applicants 

(By Advocate: Mr. K.B .Gangesh) 

Versus 
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1, 	The Administrator 
Union Territory of Lakshadweep 
Kavarathi -682 555 

Director of Education 
Directorate of Education 
Administration of the Union Territory of 
Lakshadweep, Kavarathi. 

Director of Panchayats 
Department of Panchayats 
Administration of the Union Territory 
of Lakshadweep, Kavarathi-682555 

 Village (Dweep) Panchayat 
Androth Island represented by its 
Executive Officer. 

 Faisal Ameen 
S/o Pookoya N 
Acharnmada I-louse, Androth. 

 Mohaimed Shamsheer M.K. 
S/b Bathesha U.P. 
Mayarnkkada House, Androth. 

 Mohammed Asker 
S/o Seethi 
Allyathara I-louse, Androth. 

 Noushakhan M.K. 
S/oued Koya. 
McmIrnkdkkada I-louse, Andioth 

9 Mohammed Kasim P P 
S/o Kidave, Palathupra House, Androth 

10. Abdül Akbar 
Sb 	Sibair 
Panclàih Puthiya Pura 1-louse, Androth 

N'Iujeeh Rahman 
S/.o Ibm ahim 
Aliyathara House, Androth 

Saj K.T. 
/o 1sim Koya 

Kuni iinathi House, Androth 
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113. Mohammed Hassan 
S/o Kunhi Koya 
Ayeiamada House, Androth 

14. Mohammed Abdusalam T 
S/o Abusala 
Thechri I-Iuse, Androth 

115. Muhammed Rafi 
S/o Nalla Koya K. 
Poodamkakkada House, Androth 

Muhammed Kassim 
S/o Koya 
Shaikkinte Veedu House, Androth 

P.P.Koyamma 
• S/o P.IK.Kidave 

Palathupura House, Androth 

Muhainmed Khaleel 
S/o Abdulla 
A!iyahara House, Androth 

Muhammed Basheer C.P. 
• S/o Abdul Khader 

Cherikkal Puthiyapura House, 
Androth. 

(By Ady.o4;ate: 	Mr.S.Radhakrishnan - R1-4) 
(Ms.Rekha Vasudevan (R5-19) 

Respondents 



16. OA301/201 
(A 

1. 	Attakoya T.V, age 44 
S/6 Kpya .Thankgal.T, 
1 hailath Valiyakkattu 
Androth Island 

2 	Sayced Koya, age 43 
Sb Kbya'Kida1e Aliyathara House, 
Androth Island. 

Mohammed, age 54 
S/o Shaban, Biriyamrnada House 
A n dro th Island. 

Yousai, age 60 
S/o Ahammed, Kandalath House, 
Androth Island. 

5 	Mujec[ Rehman, age 35 
Sb Koya, Kat achetta I-louse, 
Andioth Island 

Abdul :Nasr; age 38 
SboJa.11a Koya, Kunnashada House, 
Androth IsIaid.. 

Mohaiirned I3asheer, age 37 
S./o Yacoob, Aliyathara I-louse, 
Aidroth Islad. 

age 35 
S/o SaeeKdya, Pandath Puthiyapura House 

1.ookoa,ge4 
Sb Koyamma,Mayarnpokada House,. 
Androth island. 

Noulal, age 43 
Sb 	oyan Krna1Koya, Thacheri House, 
Androth IsIari. 

ii. 	AsiI,age37 
SIbeethi, 1',hhri Moosathada I-louse, 
Androl isI 



Hasan.age30 
Sb Jma!ud1een, JKadiyammada House 

diih Isnd. 

MohThedRafekag&4I 
Sb A'shommabi, Bilutheth House, 
Androth Island. 

14; Jalal,age37 
S/o Kunriiseedhi, Palathupura House, 
Androth Island. 

Farook, age 49 
Sb Koyamma, Pochalarh House, 
Androth Island. 

Abdul Hassan, age 51 
S/p A drobduJ ihader, Karachetta House, 
Anth Island. 

1<oya,ge48 
5.1p. Sayeed Mohammed, Thacheri Moosathada House, 
Androth I slànd. 

I3asheer, ag 	7 
Sb Kidave, Modarnpura House, 
Androth. Island. 

19..Mu1id14-tisain, age 42 
Sb FIiiied, 1Azhi]4kem Pura House, 
Aridioth I1and 

Jabbar, age 39 
Sb Na1IaKo'â,KunnashadaHouse 
Androth Island. 

4ohamrnedLiyaudden, age 33 
S/Q Sayced Mhammed, Neelathupura House 

ndroth Island. 

hiabed,age 4, 
/Q S 	Mbamined, Kunhali I-louse, 

23 	Sha1uI karnee1, age 33 
S/oKidavc .Pdodarnkakkada House 
Androth 1sInd. 

24. Riad Beebi age 46 



I 	 - 

Sb S iddequuthiyana1akam House, 
Androth Island 

	

25 	Indcen, age 60 
Sb Ahammed, Kandalath House, 
Andi oth Island 

	

26 	Mohammed Saleern, age42 
S/o Sayeed Mohammed Kunnashada House, 
Andi oth Island 

	

27 	Gafooi,age4l 
Sbo Thangu Koya, Pentamveli House, 
Andioth Island 

	

28. 	Sildeeque,age43 
S/b Ki dave, Mddiyothada House, 
Aiidroth Js1aid 

	

29.. 	Shanayas, 	33 
S./o Kunhi Koya, Pochalarn House, 
Andioth ts1and. 

	

30 	Pookunhc, age SOn 
Sb Kidae, Aliyathaia House, 
Andioh Isjand 

" 	 I 

31 	Ka1ee1 ac 39 
/o I3uha Manakar House 

Andioth Island 

	

32. 	I'1ys,age.6 
Sb Ham7a Koya, Aliyathara House, 
A 	Island 

33 

 

Mo'hanimedPasheer, age 39 
$'p Sayeed Mharnrned, Aliyathara House, 
Andioth Island 

II'll I - 
34 	Mohanmd1jj, age 33 

1oSayeed Içiai1, Aliyathara House, 
tVild 	is laind 

17A 
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Mohammed Saleern, age 33 
Sb Koyamma, Kannipura House, 
Andioth Island 

37 Shamuddcen, age 33 
S/bJ\bdülKadei, Belichetta House, 
Andioth Island 

38 Kunhiscethi, age 47 
Sb 	Aboo Sala, Lavanäkkal I-louse, 
Androth, Island,. 

acoob, age 4 
S/o Sainddeen Knnashada House, 
Androth Islard. 

Abdul :j abbar, age 38 
Sb Sayeed Mohammed, Kannichetta House, 
Androth Islai. 

J 1amal, age 41 
S/c,.Sayed, Bukari, Bidumkattu Bilutheth House, 

: 	 H 

ge1 
U(o,Sa.ye Bikari, Thacheri B iyyada, 

niroh Islad., 

Sajiia 	age 29 
Dbo.Nallak,Oya, Làvanakkal House, 
Androth Island. 

Shahañas Ieern, age 28 
DbQJu.15hi Ko'a, Lavanakkal House, 
And,dtl ilad: 

45 	I yad 	n ge 32 
p.olu i$.ahmath Villa, 

Andtoli lslad 

iâmddeeh.P.T, age 33 
S.p.Nsai,,chodath House, 
Androth island. 

Ibal,age42 
S/o:YOJSaf Pñdarani House, 
Androth island. 



liassan, age 39 
S/a Sayecd Bikari, Matharapura House, 
Androth lsländ. 

Mohammed Saleem,äge 38 
S/a Yousal, 1 hailath I-louse, 
Andioth Island 

MohàiimdMusthafa, age 36 
S/b PookoyayNeganmacl.a 1-louse, 
Androth Island. 

Koya, age 36 
S/a Attakoya, Mathil I-louse, 
Androth Island. 

Kamil, age 41 
S/a Muthu 1K.o)'a, Palathupura 1-louse, 
Anclroth Island. 

53 	Asif,agc3O 
$/a Seihi Koya, Lavanakkal House, 
Andi oth Island 

Skaria, age 2 
S/a Muthukoya, B i lutheth I-louse, 
Androth Island. 

Saiih.age 37 
S/a Kunikoya,Aynarnada I-louse, 
And roth Is laH. 

56 	Rhmathu11d, age 39 
S/a S iddccquc, 13i lutheth 1-louse, 
A1 .1ch- 001. I s Ia ii d. 

57 	Mohammed s1am Naser, age 40 
S/oSayeedMhammed, Palliyet House, 
A ndrotii I s1aici. 

Sayccd Mohammed, age 42 
S/a Kasimi, Achadapurakattu House 
Androth Island, 

Anvar Hussaii, age 29 
S/a Pookoya, Kinnashada I-louse 
Anciroth1iand. 



Mujeeb Rehman, age 37 

$b Sayeed  Buhari, Karakunne! House 
Androth Island. 

NouIelK,age33 
Sb N.auaya Koya, Cheriyadarn House 
Andi*)th Is!nd. 

65 	di arnad, age 45 
S/6 	a'nirna; Karakkada House 
Aiidro!h Isl.nd. 

$haiisu Shurnoos, age 34 
S/o Cheriyakoy M., Pentamvi!apura House 
Androth Island. 

Mobarnn- db.dul Naser, age 308 
5/0, .Jalee! NflKottiathattu House 

68 	4ohane1thahulla, age 33 
Na! Ia! House 

Androi1 Isf.nd. 

Irathd1ah,30 
Sbb Iunhisethi, Perumpalli House 
Androth Islauid. 

Riyas ge :29 
Sb Shik.Kpb'a P.S., Pentambel ipura House 
Androth1s1ad. 

 
5bçKiP.I?., Pandathu Lavenakkan House 

ot i'siai' 



72 	Rahmat, age 42 
Sb Pookuty lvi , Mhi1 I-louse 
Andioth Island 

73 	Mohammed Hassan, age 37 
Sb Sayecd Mohammed, Achammada House 
Andioth Island 

74 	Shamsudeen, age 32 
Sb Muthu Koya K , Nellai House 
Androth Island. 

Mohammed Nseer, age 28 
S/c Muammed, Pentamvelipura House 
Ahdroth Island. 

Raulath Beegum, age 29 
S/o Thangakoya, Arathupura I-louse 
/\ndroth lslnd. 

Fathahuddèeri, age 38 
S/p Kidave UK., Makket 1-louse 

nd.rotltt.la1d. 
1 	II 	 IA 

78 	Badâiul Munei, age 32 
S/o Abdul Khadei, Moodampura House 
Andioth 1s!aiid 

79 Mohammed Mstafa, age 33 
S/o Ahamrnad iya, Jabalpuia 1-louse 
Andioth Island 

80 	Mohamnd Kasim, age 47 
S/o K idavc VI K , Makket I louse 
Andioth Isiaçd 

81 	Molmed'boosalih, age 40 
SlblSa'eedV1ohamnied, Bilutheth House 
Andi oth Island 

82 	Kunhiseeth k e 47 i, 
Sb Yousaf Methaiapuiakatte House 
Andioth lslaid 

83. 	Flarsa 1ôya,ãge 42 
Sbo Ahãm med Makkett I-louse 
Andioth lslaid 

..• 	. 	... 
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84 
	

Att1<oya, ge 49 
Sb Yacoob, A1iyathara House 
Androth Island. 

Khaeë1 ;  ge 4-9 
S/oayeed, CFerikka! Pilithiyapura House 
Androth Is1nd. 

86 
	

Jathhd1, age 34 
S/o Sayeed Mohammed, Palliyett House 
Androth IslandJ 

M. 

89 

Basheer, age 55 
Thacheri Moøsathara 
Androth Island.. 

N4ohanmed Farook, age 33 
S/pNallakOyarC.L., Tharampalli 
Androth I1and. 

Aboos1ih, a 	31 

Makket House 

ç1<,c.Moosa1<acla House 
Aid oth Island 

90 	Salecm age3l 
Sb Seethi, Kaiakunncl House 
Andi oth Island 

91 
	

MohamniedKasim, age 33 
Sb Sayed Mohammed P C Pat.hada House 
Andoti Is1ani 

92. 	 age 44 
Sb Kidy 	çLavanakka1 House 
/jidrot1 1lahd. 

93 
	

Mo1iedJssain, age 41 
Sb.o Sa'ed Imai1, Kandalath I-louse 
Androth Is1and. 

Sabir lKhan, age 33 
Sb Koyamrrakoya, "Thattarnpokkada 1_l ouse  

Androih Is1aid, 

95 
	

isai ; agL 
p : u1(ri, Podamkakkada House 

drthh Iahd 
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Akbai C , age 33 
Sb Attaoyd 'K Edayakkal House 

	 S 
in i,ot Is1aid 

bdu1 \7aha age 33 97. 
Sb Thanakoya ,P , Kunchali House 
Andiothlslarid 

Mohammed Musthafa, age 42 W. 

Pdayakkal House 
Androth 1slaid... 

Navas, age 25 • 
S/6 I-Iussain,Th.ahira Manzi! 
Adoth IsInd:. 

100 SIanavas, ag 33 
Sb Shaiafudeen, Mathil House 
Anclioth Island 

I'll' 
	

1-lassan, age 33 
Sb Seethi M, Lavanakal House 
Andioth Island 

Mbharnnied..Basheer, age 42 
Sb Ypusal, Nl1a1 House 
Apdioth Island 

Srnadeie 36 
sid Na!1a Kcy, Kunnashada House 
Ani&h Island 

Zaiu1 Abid, age 26 
Sb KidaveK , Palliat House 
Androth lslàrid. 

Muthu Koy.a age 39 
S/ô I(unliieetbi, Makkette 
Andioth Island 

106. 14pIiarrimecIMukhbee1, age 30 
House 

Andoth 1slanl 
• 

107 Sha rn uudeeiTh 'age 27 
'JI ' 1  

Sb Koya Kiaave M P , Pandathupura House 
Andioth Islard 

96 

105 
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108 Lhihabudheeh;age27 
S/o Muthu Koya, Pandathupui a House 
Jndioth [s1ard 

109 Uba;dulla, age 29 
Sb Sathai, Kannipura House 
Androthisland: 

110 Ja1a]age49 
S/o Yousaf P , Moodarnpwa House 
Andioth Island 

III. Kidavü ) age.55 
Sto :Inçleen:M.,Biriyaniinada House 
Andioth Island 

Iidavu,age59 
S/o [ijab, Mkkat House 
Androth Island. 

Mohammed Salahudheen, age 26 

	

S/oKpya 	Kandeth House 
And t1iIs.1ard. 

114 MoharnedShakeei, age 22 
Sb Knhseet!ii, Makket House 
Andoth Island 

115 	m Mo1aiedA1thaf age 24 
S /0.,  Jamal Mayompokkada House 
Andoth Island 

Abdul 'Gáfoor, age 28 
S/o Nallakoya T., Bappathiyoda House 
Androth Island.. 

Mohammed Yathiya Khan, age 23 
Sb Bashed  K, Math ii I louse 
Andioth Island 

118 Na1laKoy, age 39 
Sb Khade P P C, 
Andioh lsIan4 

119 Kunnikoya, age 35 
Sb Ahmed, Ponnikarn House 
Andioth Island 



120 Zainul Abid age 41 
S/o. Assainai N P , Kandalath House, 
Andioth Island 

121 Mohammed ge50 
S/a Abdul Khadei, Kaval Chetta 1-louse, 
Andioth Island 

122 AbuNasn,age36 
S/a S iddique, Kunnashada House, 
And oth:11ahd. 

Mohanimed Aboo Salih, age 37 
S/a Musthafa,, Ammelam I-louse; 
Androth Island., 

Koya, age 37 
S/o Sayeeçl Mohammed, Lavanakkal House, 
Androth Island; 

Mohammed Rafeek C.P.: age 38 
/o.Sayed, Cherikkal Puthiyapuram 

Andioth Island 

126 Mohrnmcd Rafek, age 40 
S/o Ukkas, J3ilutheth House, 
Andioth Island 

127. Mukbee1ge28 
S/a Majeed L , Pci umpalli House, 
Andi oth Island 

128; Iasheed I

Kh F h, age 33 
S/ 1Kidive A:, Biyyadachetta I-louse, 
Androth Island. 

NO.()hà iid 	ook age 31 
/h FQçutKunne1 House, 

Aiidoth JLand. 

kahithu1.1ah,age 3 1 
S/o KoyammaK. P., Bappathiyoda House, 
Androth Islajid., 

N4ohariiiried Kasim, age 30 
S/a Na11akoya 1ennashada House, 
Androth 1s1aiL 





144 Sayeed Jsm aiI,ae 58 
S/6 i'\du1la P P, 	Udarnkakkada House, 
jndiot!hLslai 

r 

145 AmjathKhan, age 2 
Sb 	Buniyarnin', Arnmelarn House, 
Andioth Island 

 Mbiarnhied1qb1, ag.8 
S/o Nal 1akoya,1erurtipa11y House, 
Androth Island. 

 P001KLni,..ge6 
Sb 	Yousaf1:Iaji .Bap.pathiyoda House, 
Adroth Island n  

148 Mohamned 	asheer, age 38 
Sb 	Kidave A, Mayampokkada House, 
Andioth Island 

149. Chriakoyàig.36 
Sb 	Kuniikya j?., Thacheri House, 
AndiToth Island. 

150 Naseemudheei 1K S P , age 28 
Sb : Aku1.  Khdr T., Karachetta Sarommapura House, 
Andioth Island 

151 Abdp<áy'oorn,age 41 
Si 	Sayed  Buhii M , Kunchali House, 
Andiojh Island 

152 
I 	I 

Liyabuiahrnan, age 31 
Sb Kunnikoya M P , Chekummada House, 
Andioth Island 

153 Kunhihi, age 46 
Sb 	Kad:er;.pUmpa!li  House, 
Andioth Lland 

154 1Ththurnnäi, 	ge 52 
aya, Kolikkattu Naduvilkam House, Q/p Kon 	ko 

Andiothklan1d 

155 
I 	

I 	 I 

aiyu1h, ae5 
1310 1Iarnsa Koya, Aliyathara I-louse, 
Andidth 1s1ad 

. 



156. 

157 

158 

159. 

irj,ae47 
Sb Kidave K., Kunnumpura H.ouse, 
Androth Island. 

Mohammed Ra,age31 
Sb F-!amza Koya K., Pathummapura House, 
Ardroth Tslahd. 

áge.26 

SboN1Iakoya k C ,Palliyat House, 
idjdti J.!and, 

AbdlJabbar, age 35 
S/ó KUnnLSeeth, Makkett I-louse, 
Androth Island. 

5ajeedMohairned,age54 
s/o, K idivu, Fiocvadakkattu  House, 

ndrbihI1aid. A 	 I  

Atiabi 4 aé.7 
&uefJKP,., Thacheri House, 

A ndrdth l:s1 all d.. 

 
[)/o,Koyanth4koya P., Thacheri House, 
Aidrot1i I1àh. 

Yakoob, age 40 
S/o KidavuK, Anrne1arn House, 
Aidroth lslabd. 



31f.  

. 
Mohammeçi Rafee, age 42 
S/o K oyathmakpya, M ayampokkada 1-louse, 
Androi.h island. 

Muflakoya,age47 
Sb Majeed K:, Laadakkal I-louse, 

Androth 1s1and. 	... 

Pookun1ri,ag 46 
Sb Kidave Pt, Amn61ani House, 
Anclroth Island. 

Mohammed Kasim, age 46 
S/o Yousaf, Bappathiyoda House, 
Androth Island. 

Kadeeja, age 51 
1)10 Kidavc K., Thacheri I-louse, 
Androth Island. 

Mullabj, tge4 
Dbo Kiciayë,13., Palathupura House, 
Androth thlhcI. 

anzo'biAl'iZyeedP.P., age 25 
SboM ,l.Fatbhul lah, Pu.raThikkatt Puthiyapurarn, 
Aildi 

. 
-b i 11 Islaiid. 

All Abar K.ae 25 
Sb Chci'iya1oya, Kannathi mada, 
Andoth lsIaid. 

N/1 6 lia 6i ii~ 6  d. S a I e e m age 33 
o Shaikpy Kunhál i 1-louse, 

AidiotlIsIid S 

(By Advoak 	BGangcsh 

Versus 

tj 

I. 	'l'hd Adminisrtor 
A d I'li i 11i s t ral. i oh df the Uof Lakshadweep 
Kavarathi 682 55.5 

2. 	l?epartment oigriculture 
Ui' QiLakha}i\k'eep, Kavarathi 682 555 
reprcsetb 	Director. 

I  

3, 	Dii'efôb1Pailats 

1 	. 	 ' 

Applicants 



• 	•..• 	 •, 	 . 	. 	3. 

Depai upent of I?anchayats 
4.çiinifstration pf the UT of Lakshadweep 
IarvthfI82 5155 

Ji• ' 
'i11e (b)ee5 Panchayat 

4ndioth Island tepiesented by its 
J\ecutive Officet 	 Respondents 

(By Advbcáe:M.dhakiishnan) 

17. OA 302/2013 	. 

L 	Jaffer, age 35 ...  
Sb, [3buj.an Painethechetta House 
Amini Island 

2 	Fai9oque, age 33 
Sb I(1ade, Kulandam House 
i4mlniLI s l an d I  

3 	Abthilla Koya, age 50 
Sb Attäkoya, Malika I-louse 
Amini..ilaid. 1: 

4 	Nallakoya, age 40 
S!o AbdullthKoya., 'Puthoya Kanniyam House 
Amini Island 

5 	Alt Mohammed, age 47 
$b 4ohrmd,  Kombarn House 
Amini island? 

1 	 1 
6 	Shaiafudheen, age 36 

bo Kidave, Kottechetta House 
Amini island 

7 	Jabbai P C, age 36 
Sb Chériy:a Koya, Purakkachetta House 
Amini Island 

8 	•Yousa1 age 36 
Sb KadcI3eliyachadachatta House 

1 	l 
9 	\46th4bya,ge 33 

Sb Sayed Seikoya, Marnpui am House 
Amni Island 	 Applicants 

(By Advoèate Mt T B Gangesh) 



S 
Veisus 

1 he AdminisUatoi 
Administi auon of the UT of Lakshadweep 
Kavaiathi-682 555 

2 	Diicctor QfPanchayats 
Depaitment of Panchayats 
Adminitiation of the UT of Lakshadweep 
Kav.araihi-682 55.5: 

Districi Panchayat. 
Amini represented by its 
E x CC Liii \' e 0 Iii cer. 

\/iHagc ([1\v .eep) Panchayat 
Amini lsI'and represented by its 
Ixeculive Officer. 	 Respondents 

(By A.vpcate:.M.rS.Iacihakrishnan/M/s Sheriff Associates) 

18 	0A303/2013 

Aboobakei P ,age 41 
s/. J<L1hikunhi,yPa11arn House 
Kavarathi Island, 

2. 	MiithafaB..I<.,:áge 45 
StoSayeed,akkada House 
kavcucithi Island 

3 	Moham'ied Shari M , age 34 
Sb 1-lanath 4 , Mahka House 
IKatathi Is]hd 

4 	Abdul Nazei A' P , age 43 
'S/6 Chci iyakoya K , Aynipui a I-louse 
Kcl\'cil athi Island 

5. 	Yacoob i.P.: age  41 
StoJidaveKuttipapepura House 
Kavai athi Island 

6 	Ahkoya K, ag3I 
Sb BahP 'Khyarn House 

I 	 Ill 	'I 

• 	-I: 	 . 
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7 	Mujeeb Rehman U P , age 34 
Sb Alikoya C K , Uthampokakada I -louse 
Kavaiat1 Island 

• 	

'.. 	 . 

..' 	 '1cr:. 	 ,. ............ 8 	I haig akoya V P n age 43 
Sb Lkkas Vadak(1, ltapufa House 
Kavaiathi Island 

9 	Mujeeb Rehman B, age 30 
ko 5/0 Fhanga'a, Biiekal I-louse 

• 	Kavarathi 

10. 	Sajiiha P., age 32 
•D/o All Arädam, PoOvinoda House 
Kavarathi Island. 

11 	I3asheei P I , age 44 
Sb Mohammed Palliputa, Puthiya 111am House 
Kavaiathi Island 

12 	Abdul Rafeek K,age 44 
S/o. Ahmed Kauimmada, Kadaput athaba 1-louse 
lKa\'aIathI Island 

51eem 	34. 
Sb Mohammed 	Athampapepura 1-louse 
Kavai athi Island 

Mohammed 1ussain P A , age 29 
Sb Khalid l-lji K P , Puthiya Alikom 1-louse 
Kavai.athi Island 

	

15 	ShajhanFI, e 35 
Sb tlamzd, 'hi inikad House 
Kavai athi Island 

	

16 	Anwat A P, ag39 
Sb Muthu, Ayncpuia 
Kavaiathi Island 

	

17 	Pas. 	S , age 35 
Sb 1 lamzth A I , Saflyabtyoda 
Kavaiatii Island 

.' 	 II 

	

18 	Ukk,9451 
Sb Ab068a1ei, Melillarn 
Kavai athijs1and 

/ 
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19 	17Iamzath, age 27 	 S 
/o Iman -1aji, Aynepuia 

Ravaith) Island 
I 	 I 

20 Mujeeb Rehrnan, ag38 
Sb Harnzath A I , Safiyabiyoda 
1<avaiathi Island 

21 	Manikfan K P ,age 30 
S/o Abdulla A, Kuttitapepura 
Agatti kjand: 

•22. 	F1idayathuIa SM., age:36. 
S/oiInzaih, .B.I., Subaida Manzil 
Kavaiathi Island 

23 	Ansat PP,a9e31 
5/0 Chciiya Koya K P , Pakichipuia 
Kavai athi Island 

24. 	Su1inah K.P.age 38 
S/.o Kidave .U.P., Kuttipappepura 
Kavai athi Island 

25 	Yacoob C P , age 40 
Sb Yousuf, P , Pulecnakeel House 
Kavarathi Island 

26 	Nimuddr 1 P , age 34 
Sb 2aki 11' ? Kochipura House 
lKavaiathi Island 

27 	Salccrn V ae 39 
Sb Harnzdth V1oda House 
Kavciiathi Island 

28 	AnakoyaB age4l 
$bo Aboobackei M 1, Bit ekal House 
KclVdiathl Island 

29 	Nauha 	,ge 30 
$/o Krain11  0, Palliveedu House 
Kavahla th i  jslanli' 

30 	Mohrnrn Iqubal K K, age 31 
Sb Kasmi P V , 'Ku nnamkalarn House 
l<avaiathi Island 



• Sb Cheriya Koya Pa1Jicarn,  Pulipinnakad House 
Kavarathi Js!ard. 	. 

Poo1coyaiP.P..,age48':.,::; 
S/o B.bujan M., Puthiyajiüra House 
IKiftan Islahd. 	S  

1-lussainali K.P., age 33 
Sb M uhammeci C., Kuttithayapura House 
Kavarathi Island. 

Sulaiman M., age 37 
5/o 1--lamzath M., Maidanoda House 
1Kivarathi Island. 

36, 	Kaja Hussain C., age 37 
S/0 Ahamrre'd Khan. T.P., Chungarn House 
Kavarathi 1s1anl. 

• 	s 	: 
I 	 -, 	 • 

F, 	: 
Mje11ehman T.K.., age 38 

IhVikad Hous. 
1Kvrathi Island: 

• Mohathmed Sháfi K.P., age 32 
S/o Sayed Poo.A, Kakaëhiyapura House 
Kàvárathi kialid. 

I\i4ohramthed.Rfi B., age 33 
S/o Atakidaye T.P., Beeranthoda House 
Kvarathi 

40 	eejage3 
S.11uu Lileenkee1 House 
Iaaratlu Islard 

4L UinprK4.,ag7 
Sto.UdàifaC..P. 1 !Thekila 111am 
Kadrathi Island'. 

42. Mohmmcd Ra'eek, age 37 
K.P.okarachiyapura House 

Kavaràthi landF. 



43 Moliammei Bage 31 
Sb 	Kidave K 	, Baiakaroda House 
Kavaia[lii Isyd 

44 Jaleel P , age 43 
S/u Atu Veloda, Po6vammada I-louse 
Kavaiathi Island 

45 Dclhaih, age 33 
Sin Mohammed] , Amanat!iakepuia House 
Kvàiahi Island... 

46. Sharafudheê, age 24 
S/h,AIi A., Poovindda I-louse 
Kavarathi lsln.d: 

(By Adyocae:i.l3.Gaigesh) 

Veisus 

the Admistiitoi 
Ad i n,.J.JjIsfritT'0n1 of the UT of Lakshadweep 
Kavd1a1hi-62 555 

2 Dcpitmeit 	fAgiicu1ture 
U [pf Lakshdweep 
Kivaiathi-682 555 iepiesented by 
is Diicctoi 

3 Dii ectol ol Panchayats 
Dcpai tmen of Panchayats 
Adminisfi atio'n dc We U'l of Lakshadweep, 
Ka\'aiathi 682  555 

4 Ditii 	Pahaya 
1a\i1th1 iciicshted  by its 
Lxeculi'e Officei 

5 Village (Dwccp) Panchayat 
Kavaiathi Island iepiesented by its 
I xcculive Offiei 

(By Ad\ocaw Mi S Radhakiishnan) 

19 01' 319/2013 
• ': ............ 

IL 

P 	1cih9ei 	age4 
'/o Hama R'thiimcecua House 

. 

Applicants 

Respondents 



K,K.Razak, age 27 
Sb Khaderk9ya, Kunniyatarnkakkada House 
Amini Island., 

P.Ashraf, age 
S/d Ahamed, Pallam House 
Amiji Isländ.E 

K.C.Moosa, age 44 
Sb Attakoya, Keelachery House 
Amini Tslatd.: 

.Kasiiikoya age 42 
Sbo:CheHyakoya, Balapp House 
Amifli Island. 

C;4toya, age 41 
S/b 1ja kbya, Chnrnthabelli House 
Athinrs1ad. 

aheenM, ae 33 
8/6 Abthi11akoya, Madam House 
Amini lslaiid. 

H. Pookunhi 
S/a T.C.Yousàl', Noormahal House 
Amini Island. 	 . 	 Applicants 

(By Aôc:N;r.K.B.Gangesh) 

• 	

0 • 	Versus 
....................... 

l 	1 atoi 
,Aii istin b I the UT of Lakshadweep 
111.avarat1Ii7682 555. 



,.- 

2 	Diiectoi ol I3 anchayats 
I)epaitrneñt of. Panchayats 
Adm i msti ation of the UT of Lakshadweep, 
Kavaiathi-682 555 

3 	1)iiectoi of Education 
I)ncctoiate oi Education 
Adm mist! ation of the Ut of Lakshadweep 
Kavaiathi-682 555 

4. 	\/iilagë .(Dwe.çp) Pancha'at 
A m i n i island represented by its 
LxecutiveO11cer. 

S 

R Cs port dents 

(By Advocate Mi S Radhakiishnan) 

20 	0 A No 325/2013 

Mohammed Abdul Razak 
Sib. U.i. Nàll,a;Koya 
Atiäladak1ouse 
iVn'drôtt:lsland. 

K1..Moosa:.: 
Kandilam house 
I 	.., 	, 
Kadaniath.Island 

3 	1 1amz 1a LKoya 13 
S/ô Abdul JKjade 
Bit iyammada 1-16use 
Aidit I s làd.; 

(By Advocate M K. 13 Gangesh) 

Ve:rsus 

1 hç Administiatoi,
1. 

Administi ation ol the Union Tei i itoly 
of Lalthadweep Kavaiathi - 682 555 

2 	The Directoi (ivices) 
Adiiiniti atiqnof the Union Tet ritoty 
çC L kshad4cp (Secietai lat), 
Kvaiatti - 682 555 

Depaiiment pfJnviornment of Forests 
UniOn TerhtbiyOf Lakshadweep, 
Ka\al:athi -682 555. 

Applicants 

Respondents 



4.3 

Advocaie Mr. S. Radhakrishnan) 

21. OA326/201 

Savad T.K., age 40 
Sb Mohrnmcd A,P. Thirinikkadu 
Kavarathi 

AbodbäckerP:P age 
S/a Hainzath 	Pallipura 
Kavarathi Island. 

Aboobackei' P.1K.., age 34 
S/a Fathahul La, .Puleenakeel 
Kavarathi Island. 

Jehàngcr A.1.,age 32. 
$/.o 1la mee d, i liapura 
Kavai athi k11nd 

Slajahan B,ag.e 35 
S/10 Kid;ave, [aday,i 
I<aváahis1ajd. 

(By Ad'odê: Mr.K.B.Gangesh) 

Versus 

I. 	The Administrator 
i\dmi nisuatibn of the UT of Lakshadweep 
Kavarathi-682 555. 

2. 	Di icétor oi.Panhayats 
P1?t cf l?anchayats 
Adm tthsti ation of the U F of Lakshadweep, 
Ithi-68:2 555 

. 	•:t1.k 

3 	I)câimet ofScience & Technology 
Uiin°Tiiio of Lakshadweep 
Kavaathi-6$2:555 
represented ly, its Director 

App! i cant s 

4 	\'illage (Dwccp) Panchayat 
Kavai athi Island i cpi esented by its 
I \ccutivc Oi Ikci 
	

Re span dents 

(By Advocate Mi S Radhaki ishnan) 



. 22. OA327/2013 

I'arook, iige 49: 
S/oKunhiko9, PuI.if5pinakkad, 
Kavaraihi Island. 

Ummer Fuk age 8 
Sb \J.P.Kasni; Kartho1aura, 
Kavarathi Island. 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

I. 	The Achi in isuiator 
Administration of the UT of Lakshadweep 
Kavarathi-682 555. 

2 	Dil,ecto, Y of P nJiayats 
Dep ii tmepl of Panchyais 
Ad III in i sti at. on of the Li of Lakshadwcep, 
Ka\cuathi-$2 555 

:DI2t1'tiiie1 of Environment & Foi'ests 
Un idn Territoiy of Lakhadweep 
Kavai'athi-682 555 

\'i!lage (l)\y .cp) Panchayat 
ka\'aI ithi kiand epi esenied by its 
I XCCUII\'C OlIcei 

(By 

23 	ÔA 328/20.13 

S ii l u ll i CiP ,agc 34 

S/o N1ohainool.Haji, Chendipura, 
l.ciVciI nhi 

2 	ainul 1 lameed p p , age 39 
$/c Anai IP., Pokara Chepura I-louse, 

3 	Mohammed K P , age 35 
S/c I lam/athI3 P , Kai utholapua House, 
Ka\aiathi 

4 	bdl iiebiP 	41 
S. Mohaniied, Pallam I-louse, 

A ppl i Ca 'its 

Respondents 



5. 
4.JaiDpadam 1-louse; 

Applicants 

(By 

Vei sus 

The Admiiistrator 
Administration of the UT of Lakshadweep 

• Kaváathi-682 .555. 

Director.  of Panchayats 
Department ofPanchayats 
AdiriitraUon f the UT of Lakshadweep, 

ivaáthi-682'555. 

Dictô of Education 
Directorate of Education, 
Administration of the Union Territory 
of Lakshadweep, Kavarathi-682 555 

lage (Dweep) Panchayat 
Kavarathi Island represented by its 
Executive Officer. 

(By Advhcató: Mr.S.Radhakrishnan) 

24. 	QOI 3.; 

T hahua Beeum M M , age 38, 
'/O 	Rizeed, Madeena Manzi I, Ki Itan 
Supervioi, Cç,ir Twisting Centre Kiltan 
Disuit Pahayat, Kiltan. 

Shahul Harnd P.1K., age 50, 
Sb Saycd KoyaP..S., Thottathakkara. 

tore K.çeperçLjm,Clerk 	• 	. 
Coii '1 	istin:g entrC. Ki tan 
1)isic1 añLha'at, Kiltan. 

age 33, 
S/O Scid Abdulla Koya 
Ku ndarnku lam, .1K iltan 
I Ielpci, 	on lwisting Centi e Kiltan 
?ist1:ict ianckayat, Kiltan. 

Re sp on dcii ts 

Applicants. 



(By Advocate Mi P V Mohanap) 

Vet sus 

I hc Adminisuatot 
Adminisu ation of the UI of Lakshadweep 
Kavaiathi-682 555 

2 	Duectoi of Pnchayats 
I )epI -f tnient of Inchayats 
Adhikti'äthr of the UT of Lakshadweep, 
Kavarath-682 355. 

3. 	The Chief Executive Officer 
District Pandhyat Unit 
Ki han, Union Territory 
of Lakshadweep-682 557 Respondents 

(By Advocae: Mr$,.ladhakrishnan) 

25. OA3i/2O13 

I lusain K C , age 34 
Sb Sayecd Mohammad A M 
Kat1iyamchatti (I-Iousc), Agatti Island 
ULofLakshadweep 
\\'orking as çaal labourer in the Department of 
cicnce & i cchnolog Agatti, Lakshadwccp 

2 	lydci P 
Sb SiyédBihari .Haji U. 
PoLknhappada (House), Agatti Island 
U I oil akshadweep 
Woi king scasuaI labouiei in the Depaitmcnt of 
Scinci & Tchnology, Agatti, Lakshadwecp 

3 	AliAkbai K3age 39 
bo 1 lamLa CH 

Kunabiyqdc Hbuse, Chetlat Island 
J I of I akshadv'cep 
\Voi king (is casual labout ci in the Depat tnienl of 
S c i:h có &iThioldgy,  Agatti, Lakshadweep. 

4 	Naimiii Bat kath K , age 27 
bo Sccdikoya 

kut ty ith I ycla (I louse), Chetlat Island 
I J 1 oIl ikslridwecp 
\Vi i ing at c asual lhboui ci in the Depai tmcnt of 
Sucn & icnolbgy, 



'4-7 

• 	Chetlat, Lakshadweep 	 Applicants 

(By Advocate ' 	rsios Iuhakose, Sr & Ms Daisy I Daniel) 
I i 	1 	 i 17i 	1 I 

•I.. yVersus 

The Administiatoi 
UT of Lakshad weep, Kavarathi-682 555 

CIàii:person H 
Village (.Dp) PanchaS'at, Agatti-682 557. 

Chairperson 1 
Village (Dwecp) Panchayath, Chetlat Island-682 554 

The Jünioi:.Spi tific Officer 
Deiaitmeffi I Science & Technology 
( . l e à68 	54:; 

5 	The JunioiScientific Officer 
I5epaitrnent ofl5cience & Technology 
A,ani-682: 557. .. 

6; 	Director of P.a.chayath 
beparuilent ófPanchayath 
lKayar.thi T 682 555. 	 Respondents 

(By Advocau Mi S Radhakiishnan foi R1,4,5 & 6) 

26 	OA33'3 1'2O13 

SP Faiiis 
Sb Koyakunhi 
Sailanivapuia, Kiltan 

kShä\ve 

2 	KAzhai 
S/o Sayed Buhai i 
Kui iyahivothi, K'dtan 

3 	A PAhand 
Sb Kunhikoya 

Jimapui a, iiltan 	 Applicants 

(By Acat' N'h /1 R Ha dv 	 iiiaj) 

Versus 



4. 	•[).i rector, 
Sryicqs,... 
U I of Lakshad\vecp, Kavaiatti 	 Respondents 

(By Advocate Mi S Radhakiishnan) 

27. O\344/2O13 

I. 	Kassim A, 
.S/oAtiäkya PP 
A I athara I -Iouse Androit 

2 	IiIaIuddin N 
/o Attdkoya N P 

Nengummada House, Andiott 

3 	i\4ohammed Hassan C E 
SIo:Kt.iihikoya'SVP 
1:day4kkal;I40'use Andrott 

1V1bh a mmed aaiee1K C. K 
S/o.Koya .K.0 
Chcriya Kakkanal I-louse, Andrott 

Mohammed Kamaluddm M.K 
S/o.Shihabuddin Pookoya Thangal 
Maikakkada I-louse, Andrott 

C. 	Mohiiii:Basheer C 
S/l)obko1: 
Fdkkal House, Andrott 

7. 	N o'o'ru I I-I s san A 
S/o.NallayakjoyaU.K 
'\ttiladá IIoiise, Androti. 



Muishida Becgum C N 
D/o Late Shisiddin Thanga! 
Chemayath I"a1akath, Andiolt 

(By Advocate Mi l )3 Ganges)i) 

'/ei sus 

I he Adininistiatot 
Adniinisti ation of the Union Territoi y 
ofLakshadweep, Kavaiatti —682 555 

2. 	Directorof Páchayats 
Depa:tment )fIanchayats 
Administi alion of the Union Fei i itoi y 
of Lakshadweep; Kavaiatti —682 555 

3.. 	Department o:fElectricRy 
Union Tern tp,r of Lakshad'eep 
Kavarathi - 6:82555 

4. 	Vi !ag .(Dep) Panchyat 
Andi ott Island i epi esented by its 
I xccLitivc Oflicci - 682 552 

(By Advocate Mi S Radhaki ishnan) 

28 	OA 345/2013 

I. 	A'shämtha L.G: 
I)/o 11amsa, El l ;Achtta House, Agathi 

2. 	1:3 ecta th Li niñ 	.1., V: 
1)10 KEtsmi loya, Puthanveed House, Agathi 

3 	KadeejaPK 
1)/o Koya i I4san, Ptinalad House, Agathi 

........................,.- 	..... S  

4 	i\bdlil Mu{hahfM K 
Sb Attakoya, Mayamkakada House, Agathi 

5 	Abdul Shukdoi 
S/o;Latè Usf 
Melaillam I-louse, Agathi 

6. 	H ida'ath iII a lvi K 
SYo.Aboohackei ((ova V K 
Makkashihctl.ala I-louse, Agathi 

7 	y1anooi 

Applicants 

R es on dnts 



. 

NazerK 
S/o,Kidavc 
Kunni kathiyapada I-louse, Agathi 

Sho\'katha1i M.  
Siojmmcr 13 
iV1 alKayachoda Iouse, Agathi 

Sa/d 4óham' necI 1< 

Sic,, Pookoa 13 
Keptt 1ouise, Agathi 

Naseer P 
5/041.tthalif K 
1?athada House, Agathi 

AboobackerN.M 
So,ibdu1'Rahman F 

'aieesaJ\4anziI, Agathi 

AbcLiI SaIam.T.P 
S/Chpnya Koya C. P 
1 hppithi'a 111am, Agathi 

 
S/b,Mohabimd Koya 
Kakkada I -loUse, Agathi 

AzharC 	- 
S/o.Mohanined Koya TP 
Cha lakkad 1-hbuse, Agathi 

i-\bodbUckëi 1K 
Wo.SayedJKo T.P 
Kai iThkLapada I-louse, Agathi 

.•i 	.. 

S\d 
Hahmad Haji K 



S 
f(ulahnoda I [oiise, Agathi 

20 
I 	

I&i 

S'eu MchajYrned 
Sb 	Abduild P 
Mar 1y1th od a 1hI louse,Agithi 

21. Muhammed lcoya B 
Sb 	Koya 
Biyaihabiyoda House., A:gathi 

Naleesa M.K 	. 
E)bo ..Abdul.Ia.KOYa K 
Mootharnkakkada I-louse, Agathi 

Koya P 
Io:J..unhikqya.... 

Pondinoda I louse, Agathi 

Kasniikoya K I 
S/.o.Abbplekei:Koya 
K aljja lmaIml\oda Puthiya 11 .1arn, Agathi 

Aboobacker IJJ 
StQ..\I Mbhamed. 
lippaihoda I lOuse, Agathi 

I38daiud1Tecn 'V 
Sb Koy'assi1' 

v1 ahda N/lanzI, Agathi 

t9I 	 I 
K ami ur'ii sa. 13 P 
D/o MohainnedS 
Iapaihi'oda 1Ioise, Agathi 

I lindumbi IV! 

Mait iyam c\'iyoda I-louse, Agathi 

.IaI1iA.P 	I  
Jo Saycd Buhcii i I P 

s, Agath i 

r 
['Ahii&en M P 

4nji f1m House, Agathi 

uk P 
bo Muiiiukoyd K 
hei iyapappada I louse, Agathi 

22 

23. 

24 

25 

26 

27. 

W. 

29 

3. 

3' 



S 

Nascer 1'.P 
S/o.:Muthal1f 
I hckku Puhya 111am, Agathi 

Ubaid U 
S/o.HamzaU 

oc1tta House, Agathi 

Svcd :'1Ohmmed K.T 
S/o.A boo Sala' 
Kaldnthithlyoda I louse, Agathi 

38 	v1ahamod P P 
I9 Saycd Mohammed 

Puthiyapandu am House, Agathi 

bdiIa1',:. 
SJb;IT aihahuIia 
13 iydShdhiyOdcl I louse, Agathi 

I lajaromma T.P 
DI..A. tdu I lqiderkoya P.0 
Thekku Puth iyai lIa, Agathi 

Jsecra 1K 
D/b:KhIid1 
1 H Hlkkaç1 ) louse, Agathi 

Mi .  
ay ed A ii K 

13 iyasHbiyoc.ia 1-10use, Agathi 

N4rriyamhi 
/o.,Ummi C 

13athathodi Flouse, Agathi 



. Showkaihali 
SIo,Lai.e Attakoya 
Sailaniyocla I -louse, Agathi 

Nissamudheen V.1K 
S/o.Hamza C.K (Late) 
Vadak Kecla 111am, Agathi 

Cheriya Koya AK 

AliaI.iñnimmada 1-Ious 
Agtft 

Moharnind A1 C.P 
S/o.Kasmi Kbya A 

hcha1akapda House., Agathi 

5 1, SaycdMohapimcd K 
S/b:YOLISaI' A 1  
IKunnLimpi.nrii I-Iouse,Agathi. 

(By A pc, 	i'f..13 Gangesh) 

Versus  

Ile, Administrator 
Adiiinistratibn of the Union Territory 
d1lakhadwp, Kavaiatti —682 555 

Dépaitmerit f Agriculture 
Union Territoiy of Lakshadweep, Kavarathi 
Jped by its birector - 682 555 

D i cco'i o Hnchayats 
1)patmèit of Panchayats 
Adñiiftinqfthe lJhion Territory 
oILaks)iaclweepKavaratti —682 555 

App! i c a lits 



S 
614- 

4. 	ViIlae (Dweep)Panchayat 
Agathi Island: 	resnt:d by its 
ExcuGvd :çi 	 554 

(By Advocateldhikrishnan) 

29. Ok 346/2013 

I. 	Ummer Farook Shall 
S/o.Aboosa!a 
Malikakal 1-lOuse, Arninii 

2. 	P.A SayedaW 
S/o. liamzakya 
Puthiya Ashatoda I louse, Amini 

3 	Rah'niath [3e6garn 
1)10 Ahamêd I Malikakal House, Amini 

Ahamedkoya 
S(o.Koyakidavu,. Surambi House, Arnini 

Vliyahi P.0 
l)/o.Anthuko'a, Pall iyachetta House, Arnini 

13eebi M,P 

p/clmsa, l(/lall ipura louse, Kavaratti 

• 

lapura, 
Kavaratti 

(By Adyocac: M,r.K.B Gangesh) 

Versus 

I. 	Lh Adminisiratbr 
Adminktratibn .olthe Union Territory 
xC.1hádwcep, K°ävaratti - 682 555 

2. 	I)i.retoi fPanchayats 
t3cp , i tmnt of Panchayats 
Adniinisti àtion of the Union Territot y 
ô.khadVeep, Kavaratti - 682 555 

Respon den ts 

Applicants 



•t•f 	 • •: • 	 -.--.-------.-- 

#••• 	 l 	 ' I 
I 	• 	

•'if 	 •.j 	•• 

. 	 S 	

. 

€IL if  
I$ f'La'adwee p 

arthi,sençediy Director of Education —682 555 
).,. 

4 	Village (Dwee) Panchayat 
Arnini Is land iepiesentd by its 

xutive Officer - 682 553 

5 	Village (Dwe'ep) Panchayat 
Kavaratti slnd represented by its 
Executiye O'ficei —682 555 	 Respondents 

(By Advoct N'lrS kadhakrishnan) 

30 	OA347/2O1i I  

uharabi P 
DIo Kunhikurhi 
I?aIlic.hâiiJluse, ..Kavaratti Island 

2. 	MaharnoorM. 
t?atl J• 
Molakepura 1Iouse, Kavaratti Island 

3 	k10 
)/bibmand. 
UIiktnaithir Kavaratti, Island 

4 	kimna p V 
DIo Mana 
Puthiyaveedi, Kavaratti Island 

5 	Saiornma K P 
)/o lbiahimku4y 
lcelakoch icti iyapurarn 
Kavaraui Islaid 

I 

6 

dray.
/I 	 'H 

Jiàiatti Island 
It 	I 

7  
p/d henakoya 
(vappada House , Kavaratti Island 

8 	Beebi Ayriepuia 
poAbduiahirnan 

ynepura House, Kavaratti Island 



J I)kIJ 	 f 
) 	 I 

4 

9 Ranth 	B 
li/oj\1i 	I 

Ta1iya1i I Iuse 	Iaarai Island 

10 SadihathVM 
[)Io Valiya AiRdurahirnan 
Vadakkunie!aclladarn, Kavaratti Island 

11 Rhiyambee 1 P 
l)Yo Ahammed K P 
TIott.thiapuia, Kavaratti Island 

12 Beefiathumma  B 
D/o Aboobackei 
Beet amthoda, Kavaiatti Island 

13 Rahrnath 13cegum P P 
'D/O.Attal K.P. 
Pochai acheput a, Kavaratti Island 

14 f'/Iaijanatli 
l)/o Muthu Aynapuia 
1t1upapepui a Kavdi atti Island 

(By Adv dte4r 1  K B Gangesh) 
I I 	 I 

Mei'sus (. 

1 J he Administiatot 
Adrninistiati,dn ol the Union Territoiy 
oLakshadwcep, Kavaratti —682 555 

2 Dii6clo1 (Seivices) 
Adrninistiatioh of the Union Territory 
oil akshadvdep (Secretariat) 
Kayaiatti/- 682555 

( 	 1 i' 3 1V,I  

3 )yetpi of Idiisti is 
Unin I cii itoty of Lakshadweep 
Kavatathi reesentcd by the 
Directoi ollndustiies 

(By Advocate Mi S Rafiakrishnan) 

S 

App! icants 

Respondents 



3. 	Anwar F-lussa:in 
DIo.Essa 
Kottapura House, Amihi, 

4 	Sajitha Beegirn 
2.:S :aYe 1bdu I Ia Koya 

T3eli House, Arnini 

kanëdathbi ' 
D/o.Shaikoyà 
Monakkallachetta House, Amini 

Hässaihar 
SIo.M ohammed 
Alimmechett House, Arnini 

7 	KCNasi 
Sb Fjarnsa 
KuIvadachetta House, Amini 	 Applicants 

(ByAdvdcate ir 1KB Gangesh) 

Veisus 

1. 	THe Adhii•nistrâtOr 
Ad rn i n;i s t ra t.ibn : o f the Union Territory 
of Làkhadweep, Kavaratti - 682 555 

2 	[)iiecoi of Panchayats 
l)partmekt of Panchayats 
A4m1n1tratkor1 of the Union Territory 

K'Maiti— 2 555 

3. 	[3epáiilTient olEducation 
UriThn Tcrritdry of Lakhadweep 
Kavarai.hi represented by 
1)irector of Education —682 555 



i 	 - 
1' 	1 

l,I 	I 	 'dl 

I 	 1 

ayat 
"d by its Aipirn 	Inte 

5 54 	 Respondents 

(By Advoèate 14r S Radhakrhnan) 

32 OA 35OI2Oi 

I Mohammed H.asan 
Sb Abdu Kada 
Mohapuiakkdd House, Andrott 

Abdul Hasn 2 
S/o.AttMya 
Kathatt House, Andrott 

3. ayed4ohaJiii1 ed - 
bo .Abo o sal a. 

iaracheUä HQlse., Andrott 

Moharrirnd Hussain 
.Sbo..Moharnrrd 
lppathiyod House, Andrott 

 
SIcKoyainrha Içoya 
Kerikaci Eoue, Andfott 	 Applicants 

•:.!:, 4 -l. ..A.l 

(By AyQc.t Mr t( B Ganesh) 

Versus 

he Adrninidfçator 
Administiation of the Union Territory 
of Lakshaclweep, Kavaratti - 682 555 

2 	birector ofanchayats 
Departeiiit Panchayats 

ttipt 1  of the Union Terntory 

I 	 I 

3 	District Panclyat 
Kavaratti epented by its Chief Executive Officer-682 555 

4 	Village (Dwëep) P anchayat 
Andrtt Island represented by its 
Executive Officer - 682 554 	 Respondents 

(By Advoca Mr S adhakushnan) 

3 - 



Yi.U.ag(.i)wéó'p).Pancayat 
*esntêd by its 
cer - 682553 

5. 

(ByA 

34. 

1j;órhnan) 

} 	..: 
..,.. 	z 	. 

Respondents 

I 	 c l  

-. 

33 OA351/2O1 	
I 

Mohammed Hussain 
S/QlndheenKC 	4 

I3ilutheth House, Andrç(t 

2 SaIhdheen 
$/o Muthukoy 
Kunthathalarn House, Andrott 

 Hássap 	... 
S/o .Attakoya.  
Kunjanatticl-etta; Andrott 

 Yousaf 
Sio..Pookoya 
Puthiya Eddiyakkal House, Amini 

(By Advocate Mr K B. Gangesh) 

Versus 

1 	TF1eAcm1utiator 
Adrnnistation of the Union Territory 
bç'Lkshadwee 1p, Kavaratti - 682 555 

2 	Director of Panchayats 
I?epartment of Panchayats 
AdministiatiQn of the Union Territory 
pf Lakshad weep 
Kqvaratti - 682 555 

3 	tartrnentoWomen & Child Development 

KaVarthi r 

Rdpresentdy its Director 682 555 

Vi ak (Dwee) Panchayat 
Andrtt Island represented by its 
Exeótive.Officer - 682 554 

ri 

Applicants 



r 

MdH-a:ihrn'~&dI.g i ',  zp,Jh 
oPo41rkii3 	Jj 

Tha1chei J4odse Ando 

. 

1:! 

2 	MohammedMhroo 

Q'e 19 thura:1i S Ahfrbtt 

3 	MarisoorAli 
S/o.Muthukoy 
Pentamvelipura House, Andrott 

4. 	MOhammed Fálsal 
S/q.Sjdc1ecqu 
Makket I-louse Andrott 

(By Advocate N'1K' Gangesh) 

Versus 

1 	I he Administrator I  
Administration of the Union Terntory 
of Lakshadweep, Kavaratti - 682 555 

2. 	1P.epartment:dAnirnal Husbandry 
Union 1 eiritoiy of Lakshadweep, Kavarathi 
Repieeptedby its I)irector —682 555 

it 

3 	bi'eto pf}anchayats 
behn'nt 1Pnhayats 
Adthinistrtion of the Tinion Terntory 
QfLakshalwcep 
Kavarathi - 882 555 

4 	Village (Dweep) Panchayat 
Andiott Island represented by its 
rxecitivc Officer - 682 554 

(By Advocate Mi S Radhakiishnan) 

35 	OA353i2Oi 

1 	i 

Sf61 R id.' 
Again 

Applicants 

Respondents 



S 
2 	1 1vShikooi , 

S(o C1iod1oaqirped 
Kee1 Mu119 J, 4e Agatti 

I I  

3 	'1 PAhmad 
Sb M Yousul 
Fhekkputhiya Veedu, Agatti 

K':P.Hoinako 
S/o.Aboobaker 	H. 
Kama!irialriui•yoda Puh.ya 111am House, Agatti. 

KShowkathali 
S/o.Sydubhari 
Kondinoda HQUSe, Agatti 

6 	B Sharafudheen' 
Sb Urnrnei Ella 
I3ecyakutti,yoda House, Agatti 

\.K.Mohamiti.d Mükthàr 
S/.Abdull.kdya 
Vadakk Kunninarnel House, Agatti 

A bdül Rahimtft' 
S/o.)iddeque•: 

1lJ House, Agatti 	 Applicants 

(By Advot 	1B Gangesh) 

Versus 
12, 

1 	1the dninitiator 
Admrnistiai.ion of the Union Terntory 
oil. akshadwep, Kavaiatti —682 555 

2 	1)epartrneit f Animal Husbandry 
I.J riion 'Fei i itor' of Lakshadweep, Kavarathi 
Reprqsentcd y its Director - 682 555 

3.D.ijQf T).cayats. 

Dpartmr1t q Panchayats 
Adiiis&tin of' the Union Territory 
ôfLakshalep 
Kavaratti 682 555 

4 	Vil1. ge (Dwee3 Panchayat 
igatti 1slandLrepiesentd by its 

Executive Otfci - 682 553 	 Respondents 



(By 

36. 

 

S 

 

(By 

 

App! icant 

 

The Difector (Servies) 
Administration of the Uriion.Territory 
of L.akshadwep (Secretariat), 
Kávaratti 682555. 

DcpartlTient Qf Agriculture 
Uhiôn 'reriô of Lakshadweep, 
Kavatathi :- 68 	55. 
Represented b' its Dire6tor. 

(By Advat Mr. S. Radhakrisbnan) 

37. 0A35512O13. 

I. 	utlkoy 	:. 
g/ô.Shikoa 
Kakkana! I louse Andrott 

2 
/oAsinai 

tu Indrott 

(By 	 voc 	44ng~sh) 

Vèrss 

1. 	The Adrnits&t 
° Admnitratin ói the Union Territory 
blLakhade; Kavaratti —682 555 

II 

Respondts 

Applicants 



•••': 

2. 	[)irector of Pnhayats. 
Deprtrneiit of Pahats 
Administration of the Uiion Terntory 
61 Lakshadweep 	I  
Kavkiatti - 682 555 

3 	Director of Port, Shipping & Aviation 
Uruon I en itol of Lakshadweep, Kavarathi-682 555 

4. 	Village (Dweep) Parichayat 
Aiidrott Island represented by its 
Executive Officer —682 554 

(By Ad.'ocate: Mr.S Radhakrishnan ) 

Respondents 

38. OA 356120,1.3 

1-lajarommabi 
DIo.Koya Kiiave M 
IhitbiapdaHou, Kalpeni 

. .I 	.. 	I.! 

tvl.KC:heriyakpya i 
Sb Mohamrncd Koya Haji 
Mahiiikka kad 1pse, Kalpeni 

(By Advocate: MrK.B Gangesh) 

Versis 

I 	I he Adminisuator 
AIsn of the Union Territory 
pLakshdp, K\'1atti —682 555 

2 	btoI 
çepaftrhent ! Panchayats 

diirntation of the Union Territory 
o Lakshaçl weep 
Kavaiatti - 62555 

ViIl 	(Ewe4) Ph 
Kalni Island çepreserited by itsi.
Executive Offer - 682 552 

(By Ad,yocate Mi S Radhakrishnan) 

39 	'OA 357/20I 

1 	A K Abdifi Salarn 
Sb CFiyakoya 	I 

Applicants 

Respondents 



ii 	
- 	 ---- - 64- 

Alikakada 	Ous, Ka1pni 

2 M 	I'a 
(oSeI<oya11 	1p MaJ'idüih I1pii 

3 P 'Sakeei 1-Iuss9iri 
Sb Mohammed Koya 	J. 

Peechiyath Hoie, Kalpeni 

4. Abdul Lathei; 
Sbo.Pallath Kurhi Koya 
Nepempappad.aHouse,' 	Kalpeni 

5 Attakoya 

1 6nhipuva1cj4 I louse, Kalpeni 

6 Abdi1 Nasei 
Sb 	Muthu 1oy a . 

Ma1rnikakaa I-ous', Kalpeni 

7. M.K Khalee. 
St0 .:.1:1amZ 	Io.ya 
Malrnikakaçla House, Kalpeni 

8 Mohamm 1Ld 	Jaser 
'o Mohammed Koya 
Peehl'yat1 	F-louse, Kalpeni 

9 
V. 

eaHin 	I  
Shai koa 

Mmme1 House, K1peni 

10 Cheiiya Koya 
s...Ahiiied: 	:1 

Nedyarn I louse, Kalpeni 

11 MohammedKoya 
So Kunhi Roy 
(hcjyapuiakad House, Kalpeni 

12 
r 	I 

Aboo3ak1elI 
I 

a1hI,tcda! iuse 	Kalpeni 

13 Kasiu Koya 
/o Kuhh Koya 

Mat1n1kadan'11a1 I-louse?  Kalpeni 



' 	I:; 
i 	jI 	I  

1 	65 • SI 
I , 	I 

14 1 
Sà3)1ed oya 

-Ibuse, Kalpeni 

15 AbçlulHakeern 
Sb 	Cheriya Koya 
Melachedarn 1-louse, Kalpeni 

16 11ajirommabi 
1)10 Kasmi Koya 
Akkara I-louse, Kalpeni 

17 Huthaiiath 
Diô.\bbas 
Aia1a!ar l-1od,Ka1peni 

18 Rasheed 
Sb Koyamnia 
NIanjiyenarn House, Kalpeni 

19 Abdul Gafooi' 
Sb 	Kasmi 	Oya 
Kadapuiathail!am House, Kalpeni 

fl 	 S 

20 
t 	

Ii 

Ml4'a 
S?oo1coy' 
M$dai+i F1oise, Kalpeni 

S 

21 
iil 

1Safiya 
DIb Moosa K C 
Puthiyapuia House, Kalpeni 	 Applicants 

(By Advocat 	Mr K E Gangesh) 

I 	Veisus 

1hAdrnrnisuator I  

\dmi'n lstatior1 of the 1)nion Territory 
La'kbi4weep, Kavarathi - 682 555 

1 	
Lit 

2 t5ament of'Agiiculture 
1Jribn ferritoi y of Lakishadweep, Kavarath i 

Represente1 by its Dii ector 

3 Directoi of Panchayats' 
Department ?' Panchayats 
AdministiationQf the Union Territory 
of Lakshadweep, 	Kavratti 



Respondents 

(By Advocate Mr S adhId ishnai 

40. 	O.A:358/2013 

Abdul LtIieef 
Keela Villattorn,ArniTli Island 
Lakshadweep. 

(By Ms.Shahna Karth:ikeyan) 

Versus 

.:Yi14ge .(Dwiep) Pancjyath 
Amni IsInd 
Reprseritcd by the Ch4ur Person 
Pin-682 552 

2 	Secretary 
Department of Panchayath, Kavarathi 

Director 
Ern'pl.oyi.-nent and Training 
Jhi1.Territbi Of Lakshadweep 

Kavarathi 

(By Adyocate Mr S Iadhakrishnan for R 2&3) 

41 	6 I, 

i-,3;,' 9/260 
Muthuboy 
Mampuram Housd 
Amini :1.s.lnd; : LalhaUweep 

(By Advocate Ms Shahna Karthikeyan) 

Yerus 

Vijiag(Dweèp) Panchayath 
AnniFsland 

resnte.c1 bthe Chai;r Person 

St:thi 
tkrtment of Fanchayath 
jKav&ahi - 682 555 

Applicant 

Respondents 

Applicant 



• 	 ..L. 	67 ...-... 	:j.I 	., 

3. .. 	:. 

h 	d Trthrnrj 

Respondents Kk'.th'- 68' 555 
T. 

 

(By Advocate Mr S Radhakrishnn for R 2&3) 

42 0A36212013 

Rabeehathü!Ia B.P.,agd 35 yar, 
Sb. MohmrnedKoya T.N., 
Labouret, Kiltan, Residing at Valiyapura House, 
Kiltan Island 

(By Advoate Sti p v Mohapan) 

. 	 . 

Versus 
The Adminitiator, 
UT of ..,aksFaJ$'eep, 
:JKvàrátti682: 535, 
ilectrical .I)i.vision, Kavarathy. 

	

2.. 	Director 9 1 .chaYat , ., 
Department.o l Panchayat, 
Adriisi alion of UT of Lakshadweep, 
:Kàiti:L682555. 

t),ILL 	
I 

	

3 	T1jExecutiye Officer, 
Dweep anchayat, Kiltan-682 557 

(By Advocate Sii 	adhakrishnan) 

43 0A363/2013 

Yaser Arafath M V, aged 28 years, 
S/o. E SeiikoyaLabourer, Animal 
Husbandry Unit, I.fltan, Residing at Moulana Veed, 

l an1d 

(By Ad/*'lSr'1 P is 4ohanan) 
I i  A 

t..Y 	 Versus 
VL 	 1 

	

1 	Fhb Aciminiâtoi 
UT of Lalshdeep, 
Kavaiati-682 555 

	

2 	Drectoi of Panchayat, 

Applicant 

Respondents 

Appi leant 



1 	 --- - - - -- 

Depatrnent qf PancJiayat, 
Aclministratibn of UT fLakshadweep, 
Kavaratti - 68 55 

3 	The Veterinar Assistn Surgeon, 
Office of the Vetennay Assistant Surgeon, 
(Animal Husbandry Unit), 
Kiltan Island,, Lkshaclwep-682 557 

4 	T h Chairperson, VillAgE Dweep Panchayat, 
Kiltan - 682 557 	 Respondents 

[By Advocate Sri S Radhakrishnan (R1-3)] 

44 0A364/2(13 

Abdul Qübish,'SIo.SIâiPul Abid P., aged 27 years, 
Malikakal, Kiltan, U:T.. of Laskshadweep, working as 
Casual Laboutet, (Iive Stock Inspectors Trained Labour), 
Animal Flushandiy Depaitment, U.T.of Lakshadweep, 
Kavarathi 

• 	 . 	 S 

(By Advoçat9 Mrs IDaisy I Daniel) 

SI' 	 lIS 

Versus 

1he Administrator, 
Upio Tei t itoiy of Lakhadweep, 
Kavarathi-682 555 

2 	Chairpei son, Vi llage (Dweep) Panchayat, 
Kiltan - 682 557 

: 	 . 	 ...• .......... 

3 	Dii ectyi of Animal Husbandry, 
ut oh L.akshadwep, avarathi - 682 555 

4 	 oacla)ath bepartment of Panchayath, 
Kavaiathi —68 55 

[By AdvOcate Sit S Iahakiishnan (RI, 3 & 4)] 

45. OiNo 366/2613 	
I 

Mohammed Kasim 

Applicant 

Respondents 



Applicants 

3. 

(By 

2. 

3 

5 

91 

The Mrninistrtor, 
Adrn'inistratipn of the Union Territory 
ol Lakshadweep, Kavaràthi - 682 555. 

The I)ictor of,Panchayats 
I)epartrnent of'Panchayats 
Ad rnin', "i;s''tr:  a''t.ib 6f the Union Territory 

1'[1akshadveep, Kavaratti - 682 555. 

IàIhaèlweep I)evelopment Corporation Ltd., 
Pori Coritrdl 'twer, Andrott - 682 554 
Represented by its Offcei in charge 

Directorate of An. & Culture 
T tFie Union Territory 

oil çshadwe Kavaratti —682 555. 
Represented b its [)irector. 

otA 
Ieprtner of Agiicuure 

tJiiion Territory 
- 682 555. 

iPanchayat 
l epre fld by its 
leer— 682554. 

Advocate MrS 'Radhaki ishnan) 

0A36812oI3H., 

allakoya, ageq 1 37 yeais, Sb Pookunni A, 
Puthiy CliitttapOkada louse, Andrott 

(By 

Respondents 

2. 	Ls 	 years, Sb. Sheikoya Thangal, 
Kaundeth I 1o'us, Adroft 

'. 



 

10 

 

3. iThangal, aged 28 years, 
House, Andrott. 

. ;'ë $ 	Sih,ged 23 years, 
SbSheikoy'a '1 hariga1,'Eandeth House, Andrott 

Mohaitmed Salim, àged44 years, Sb. Kidave A., 
Panchàral House, Andrott. 

Khair, aged 32 years, Sib. Muthu, 
Puleenakeel l-loise, Kavaratti. 

Abdulbari, agedl 34 years, Sb. Harnza Koy, 
MonalkaI House, Arnin. 

Sayed Koya, ágd 44 'ears, Sb. Pookoya, 
Meelàcheri I-I,ouse,.Amini. 	 Applicants 

(By Adocatc Sri K B Gngsh) 

Versus 

	

1. 	The Administrator, 
Adniinis1raidh, Qf the Oiion Territory of Lakshadweep, 
Kavartti-68255. 

	

2 	Diiecoi of Panchvats 
006trncnt ofanchayats, 

U Adm)ptràtion of the nion Territory of Lakshadweep, 
Ky4tti —62 555 

	

3 	l)eia1trnent of AgiiculUire, Union Territory of Lakshadweep, 
1(àarjhi, "keor es ented by its Director - 682 555. 

	

4. 	Village (l)vep) Panchiayat, Andrott Island, 
represented. y. it Exeëutive Officer - 682 554. 

	

5 	Villagc (Dweep) Panchayat, 
Kavarati lslãndrepresented by its 
Excptive Offic:er . '- 682 555. 

6. Village (Dweep P ncIayat, 
ipinilaid, 'ipese9td by its 

Respondents 



11  

Sifekei, aged 42 yeaisSIo Sayed Mohammed, 
Va1iaui a I 1oe Ardi Mt. 

2 	Mohammed Naser, aged 44 years, Sayed Ismail, 
Kerakkada House, Andrctt 

3 	Mohammed Hussain, aged 48 years, S/o. Nalla Koya, 
Pal!ippuia Ijouse, Androth 

4 	Kunhiseethikoya, aged 51 years, S/o. Muneer, 
Puthiyath House., Andrott 

5 	Chei iyakoya, aged 32 'ears, S/o. Nallakoya, 
eerurna1!y House, Andrott 

Nbrd1Arn'eiL, 	36 years, Sb. Shai.koya, 
Pandath Puthiya Pura House, Andrott 

Iairzako'a, agd 52 yars, Sb. Koya Kidave, 
Chekkarakkad House, Aridrott. 

• 	8. 	MöhathmedKaim,agd 37 years, Sb. Ahammed, 
Ayriada Chetta Hoise, Andrott 

9 	uiaimai, aed 3 years, Sb Nalla Koya, 
Nnganiada Hous, Andrott 

Ali

I' 	A 

10 	Mohthnid Hussaw, 1ged 30 years, Sb Pookoya, 
Pattaka! Kait House Ahdrott 

11 	Mohammed iâsirn A , aged 39 years, S/o. Yousuf, 
Ammelam House, Andrott 

12 	Pookoya, aged 45 yearsaSbo Sayed Koya, 
Kunnel House, Andrott 

13 	 aged 4 i yer, bo Koyamma A, 
Fandarth House, Andott 

14 	 age 4years, Sb Thang Koya, 
Feôhery I hattarn, P. okka da House, Andtott 

15 	Sed hihbphin, ad 32 years, SJO. Koyamma Koya, 
$haik inte 'eeth1 Padiura, Andrott 

16 	N1ohammedIIz1'van Au, aged 27 years, Sb Kunhiseethi Koya, 
Puthammadaii1ouse, Andrott 



... i 	I 

72. 

1 7 	Soudabi K C P, aged 29,iyears, DIo Attakoya, 
Kdarnbattu,heriyapura House, Andrott 

18 Mohanmed Kasirn, age443 years, Sb Sayed Mohammed, 
Pappet House, Andrptt 

19 	Kareem, aged 28 years, /oKoyammakoya, 
Aliyathara House, Andrcht 	 Applicants 

(By Aivocate Sii KB Gangeh) 

Versus 

1 	F he Administi ator, 
Administration pf the Union Territory of Lakshadweep, 
Kaaràtti68•55. 

2 	Dire'c . tor olPanchayats, 
Department 	ancy olPhaats, 
Adniini sti atin ol the Union Territory of Lakshadweep, 
Kavaiatti - 82 555 

I 	 4 

3.. 	Village (Dveep) Panchayat, Andrott Island, 
rprsnte1 b'y its Eecutive Officer - 682 554 

(By Advocate Sri S' Radhaki ishnan) 

48 ()A 370/2013 

1 	Aboobackei, acd 35 years, S/o. Ukkas, 
Kunhibtyoda HOuse, Kavaratti 

2. 

3, 

er•, Sb. Hamzath, 
Ka\'aratti. 

T: $/o. Koyamma, 
Kvaratti. 

J.  

0 years, D/o. Khamar Khan, 
Ka,aratti. 

5. 	Ayshah, agd 36 yeais, D/o Hamzath, 
HOusq,Kavaratti. 

Shameena, ag 36 years, D/o Ibnu Maja, 
Valiyali I bus6, Kavaratti 

7 	Moo 	di3b years, D/o Hamzath, 
Bdai FIue, Kavaratti 

4 U 	I q1  

Respondents 



• 	•• 
i3 

8. 	Rn!a .13 0 eg u rn aged 33.4 years, I)/o. Kasmi, 
Muthibiyoda Housc, Ka ai atti 

9 	Mujcb Rdhnn, aged 38 years, S/o. Abdul Khadei, 

	

' Monapui akid House, Kavaratti 	 Applicants 

(By Advocate Si 1 K B Gangesh) 

Versus 

The Admin isira o r , 

Administration of the Union Territory of Lakshadweep, 
Kavaratti-682 555. 

l).irector oLanhayatsç 
lepartment of.  lnchai.a:ts, 
Administiauon of the Union fciritoiy of Lakshadweep, 
Kavaiatti - 682 555 

Directorate 6.f\4edica1:and Health Services, 
Union 'lcriii. of Lalhadweep, Kavarathi, 
Reiresented hyits [)iictor - 682 555. 

Village (Dvep) Panchayat, 
Ktvaratti IInd, represented by its 
1'xecutive Of'flcer 682 555. 

Village (Dweep) Panchayat, 
AidrotLlsld,çepicsented by its 
I xecutivc. Olhcei —682 554. Respondents 

(By Advocatc ' Si 	Radhaki ishnan) 

49 	OA 171/2O13 

P: Nascr, ned 35. yeats, Sb Kunhikunhi, 
Pall ichm House,:, .K avara tti 

P.I:Naseer,.. jgd 32 yars, Sb 1-Iamzath, 
l'Uthiya.lIlan, 	àratti. 

3 	P RamLi I3LLgum, agc1i 34 	years [)bo Kunhi Koya, 
Poovumeda I Ipuse, Kavai atU 

4 	P V Aoobackçi aged 36 years, S/o Muthu Koya, 
Pulhiya Veedu, Kavaiatti 



• 	

.•.. 	
1 

5 
	

Shahana 13eegU111, aged 24 years, D/o Alt, 

I hekk JVlcla 111am, Kavatatti 

6 
	

SuikH, gcd 43 yasDIo Kojan, 
Puthiya 111am, Kavat atu 

7. 	Abdul Rd/ak, aged 28 ycars, S/o Mullakoya, 
SarahiyodaHoiise, Kavaratti. 

(By Advocate: Sri K.B. (iangeth) 

Versus 

I . 

 

Applicants 

The Administi'atoi, 
Administiation of the 
Jiio 'l'eitobf Lakhadweep, Kavaratti. ry 

2 	I)cpai tmcnt of Animal I lusbandiy, 
Union 'ftrritor 	f Lakshadweep, Kavaratti 
represented by its, Dector. 

Director of Panchayats, 
I )epartmenl of Panchaya'.ts, 
Administration of the 
U iion I'crri1ory Of Lakshadweep, 
K.avaratti, 

Yi I ldg.o. (l)vep) . Panchayat, 
Kavatatti Island icpiescnted by its 
LXeCUtiVe OftThé 

(By Advocate Si i S Radhaki ishnan) 

50. 	ANo 37212013 

iLtrnaludhccn, Sb Abdulla U C 
MudakkiyOda Ilue,.: 
Kadamat. 

(By Ad\'oc tc Mi K 13 (jangcsh) 

L:.:: 	1 	•. 
Veisus 

I 	I hc Admi nistiatol, 

Administi ation pf the Urion I erritoly 
of 1khd 	p.Kvàtthi - 682 555. 

2. 	'l'iDL (Sërvces) 
Adm I nistralith .of the Union Tetritory 

Respondents 

Applicant 



of Lakshadweep (Secretariat), 
Kavaratti - 682 555. 

3. 	Department of Weights & Measurers 
Union Territory Of Lakhadweep, 
Kavarathi - 6 555. 
Represented by its Director. 

(By Advocate Mr. S. Radhakrishnan) 

51. OA 373/,2013 

I. 	Abdul Salem a:d 32 years, S/o Na1!ako'a, 
Ummeihakkad. H'ous, Andrott. 

2. 	M.M. Mohammed Iqbal, aged 37 years, 
S/o Migdad, Meelad Manzil, Andrott. 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Adm nit:tor, 
Administration of the 
Union Territoty of Lakshadweep, 
Kavaratti.-682555 

1)irector of' Panhayats, 
Departinen t of Panchayats, 
Administration of the 
Union Territoryof Lak.shadweep, 
Kavaratti,-682$55 

i)epartment of Science & Technology, 
U n ion 1'erritory of Lakshadweep, Kavaratti 
represented by its Director.-682555 

hnvii'onment Warden, 
Department of nvironment & Forests, 
Andrott-682 554. 

Village (I)weep) Panchayat, 
Androth Island represented by its 
Executiv Offir62 554. 

(By Advocate: Sri S. Ra'dhak.rishnan) 

Respondents 

Applicants 

Respondents 



- 
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52. O.A No..30/2013 

Nasar P. Muhammed Nasar 
Sb. Nallakoya, 
Puthiyath House, Androth Island 
Union Territory of Lakshadweep - 682 55 1. 

(By Advocate Mr. E.C. Bineesh) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
Kavarathi Island —682 555. 

The Director (Srvices) 
Adiriinisttation' Of the Union Territory 
of Lakshadw:ep (Secrta'riat Establishment Section), 
Kavaratti Island - 682 555. 

Director of Panhayats 
Union Territory of Lakshadweep 
Kavaratti Island - 682 555. 

The Director 
Agricultifral De.portrnnt 
Union Ttiitory of Lakshadweep 
Kavaratti Iand - 682 555. 

Plant Protect.ioi Officer 
Office ofthe Plant Protection Officer 
Androth, UniOn Territory of 
Lakshadweep 682 557.. 

(By Advocate Mr. S. Radhakrishnan) 

53. 0A3811201,3 

I. 	B. Saidali, S/o late Mohammed Koya 
Pa!liyachetta, Bandayam House, 
Agatti Island, UniOn Territory of Lakshadweep. 

K. Muhammed Rafeek, aged 42 years, 
S/o late Muthukoya, Káttampalli Poomada, 
Kalkkandiyoda House, Agatti Island, 
Union Terr:itoiy of Lakshadweep.. 

K.G. Jamaluddiri, Aged 40 years, 
S/o late Ummr. Màriyathoda Kandawargothi House, 
Agatti Isand., Union Thrritory of Lakshadweep. 

Applicant 

Respondents 
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4. 	T.K. Sarommabi, Aged 36 years, D/o late Icunhikoya 
Keelai 11am Thekkeelapura House, Agatti Island, 
Union Territory of Lakshadweep. 	 Applicants 

(By Advocate: Sri N. Anilkümar) 

Versus 

The Admiistrator, 
Union Territory of Lakshadweep, Kavaratti. 

The Chairperson, Village (Dweep) Panchayat, 
Agatti Island, Union Territory of Lakshadweep. 

The Employment Officer, Kavaratti, 
Union Territory of Lakshadweep. 

The Director of lanchayat, 
I)epartrneiit of Panohayat, Kavaratti, 
Union Territory of Lakshadweep. 

The Executive Offlcer/pecia1 Officr, 
Village (Dweep) Parichayat, Agatti Island, 
Union Territory of Lakshadweep. 

The Deputy Collector/ASO, Agatti Island, 
Union Territory of Lakshadweep. 

The Social Welfare Inspector, 
Women & Chief Development Office, 
Agatti Island, 

Union Territory of Eak.shadweep. 	 Respondents 

(By Advo6ate: Sri S. Radhakishnan (R. 1,3 to 7)) 

54. OA 384/2013 

• 1. 	Ishaque A.C., aged 35, Sb. Junies T., 
Bus Helper, District Panchayat, Kiltan, 
Residing at Arakkala Chetta House, 
Kiltan Island, UT ofLakhadweep. 

2. 	Abdul Rasak K.C., aged 37, 
Sb. Kasmikoya P.P.; Bus Driver, 
[)istrict Pa.nchayat, Kiltan, 
Residing at Kattichtta House, 
Kiltan Island, UT of Lakshadweep. 
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3. 	Noorulla S.M.., aged 39, Sb. Late P.S. Kunhirnon, 
Bus Cleaner,istrict Panchayat, Kiltàn, 
Residing at Sife Manzil, Kiltan Island, 
UT of Lakshãdweep. 	 Applicants 

(By Advocate: Sri P.V. Mohanan) 

Versus 
.1 . 	The Administrator, 

UT of Lakshad weep, 
Kavaratti-682 555. 

Director of Pnchayat, 	 - 
Department of Pa iihayat, 
AdministratiOn of UT of Lakshadweep, 
Kavarani— 682 555. 

Chief Executive Officer, 
District Panchayat, Kavaratti - 682 555. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

55. OA 386/2()13 

Jahathali PP., aged 33 years, Sb. B.C. Uduman, 
Puthiyapura, Amini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

A. Ismail, aged 45 years, Sb. Eassa, Andrati Yoada, 
Amini Island Union Territory of Lakshadweep, Pin - 682 552. 

Khalid Unnam, aged 40 years, Sb. Mohammed Puihumamachetta, 
Amini Islarid, Un.ion Territory of Lakshadweep, Pin —682 552. 

Moosa Peechandam, aged 38 years, Sb. Abdul Khader, 
Mannathachetta, Arnini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

Amanulla A.M., aged 33 years, Sb. Kuiiju Koorumel, 
Amini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

Khalid A.P., aged 35 years, Sb. Alirnohammed, Aliyachetta, 
Arnini IslandUnion Territory of Lakshadweep, Pin —682 55. 

Jafecrulla P.C., aged 25 years, Sb. Kidave Naduvatta Chetta, 
Amini 1s1nd, Unidn Territory of Lakshadweep, pin —682 552. 
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Abdul Sa1anA., aged 38 years, Sb. Khader Thottanada, 
Aminipura, Ahiini Island, Union Territory qf Lakshadweep, 
Pin— 682 552. 

Noorul Hassan K.K., aged 38 years, Sb. Abusala Kochu Kannada, 
Kal lakakkat, Amini Island, Union Territory of Lakshadweep, 
Pin —682 552. 

Jalal B.M., aged 31 years, Sb. KhaderT., Bahija Manzil, 
Thattanoda, Amini Island, Union Territory of Lakshadweep, 
Pin— 682 552. 

Najeeb A, aged 31, Sb. Kidavu T.C., 
Ayeshera, Amini Island, Union Territory of 
Lakshadweep, Pin --682 552. 

Na!esath U. aged 35 years, Dbo. Eassa Kottapura, 
Unnam, Amii Island, Union Territory of Lakshadweep, 
Pin - 682 552. 	 Applicants 

(By Advocate: Sri Shiraz Bhava VS.) 

Versus 

1. 	The Union Trrito1y of Lakshadweep, 
Kavarathi - 682 555, 
represented by its Administrator. 

2, 	The Director of Panchayaths, 
Department of Pahchayaths, 
Administration of the Union Territory of Lakshadweep, 
Kavarathi - 682 555. 

The District Panchayth, Amini, rep. by its EXecutive Officer, 
Amini Island, Union Territory of Lakshadweep, Pin - 682 555. 

The Village (Dweep) Panchayath, Amini Island, 
Union Territory of Lakshadweep, Pin —682 555, 
Represented ty its Executive Officer. 	 Respondents 

(By Advocate: Sri S Radhakrishnan) 

56. 0A388/2013: 

P.P. Amanulla, ag:d 38 years, Sb. Sayed 
Mohammed P.K., PJthiya Pandaram, Ki1ta. 

Mubaraka Banu, aged 27 years, Dbo. Ibrahiiii, 
C. Lavanakkal House, Andrott. 



80 
	

Q 

3. 	K. Sajeedkhan, aged 26 years, Sb. Cheriyakoya, 
Kunnel 1-louse, Amini. 

(By Advocate: Sri K.B. Gangesh) 

Versus 

1 . 	The Administitor, 
Administratioi of the Union Territory of Lakshadweep, 
Kavaratti - 682 55.5. 

2. 	I)irector of Panchayats, Department of Panchayats, 
Adrninistratioh of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

Applicants 

Department of Animal Husbandry, Administration of the 
Union Territory of Lakshadweep, Kavaratti, represented by its 
Director - 682 555. 

Assistant Settleineni Officer, 
Amini Island 682 554. 

Village (1)wep) Panchayat, 
Kiltan Island, epteented by its Executive Officer-682 552. 

Village (I)weep) Panchayat, 
Andrott 1sland represented by its Executive Officer-682 553. 

Village ([)wep) Pnchayat, Arnini Island, 
represented by its Executive Officer - 682 554. 	Respondents 

(By Advocate: Sri S. Radhakrishnan) 

57. OA 390/2013 

C.N. Abdul Ijakeem, aged 38 years, Sb. Koya, 
Cheriyanriallal I-louse, Kalpeni. 

K.I. Cheriya.koy'a••K.C., aged 48 years, Sb. Pookoya, 
Karupathai 1 lam House, Kalpeni. 

K.K.Sadique.Ali, aged 44 years, Sb. Mohammed C.P., 
Konhanka.k,kada 1-louse,Kalpeni. 

C.N. 1-labusabi, aged 50 years, Dbo. Attakoya, 
CheriyatrraftaI Iuse, Kalpeni. 

1-lameedabi, aged 41 years, Dbo. Ramalan, 



,1. 

Pakkath Ilouse, Kalpeni. 

A.T. Sheemabi, 42 years DIo. Hamzakoya, 
Athanam Thoam House, Kalpeni. 

A.K. Muthub aged 53years, D/o. Cheriyakoya, 
Alikakkada House, 1a1peni. 

K.K. Habusabi, aged 42years, D/o. Sayed Mohammed Koya, 
Kandarnkalam I-louse, Kalpeni. 

Bambathi, aged 43 yeats, D/o. Ahammed P., 
Chadachiyoda House, Kalpeni. 

Abdul Saleem M., age.d34 years, Sb. Mohammed A.K., 
Manjiyanam I-louse,Kalpeni. 

Naseema M.P., aged 33 years, DIo. Mohammed K.P., 
Mayamkakkapura I-louse, Kalpeni. 

Hurnairath P., aged 42 years, Dbo. Sayed, 
Poodiyath House, Kalpeni. 

C.O. Balkees, aged 53 years, Dbo. YussafK.V., 
Chadachiyoda 1-louse, Kalpeni. 

B. Ahdui'ahiman, aged 49 years, Sb. Muhrned M., 
Beerandhoda 1-louse, Kalpeni. 

K.C. Abdul Laffar, aged 38 years, Sb. Aboobacker, 
Kuttiyachada House, Kalpeni. 

M. Anwar,aged 37 years, Sb. M.P. Khader; 
Mara! House Kalpeni. 

M.P: Ilajira, aged 36 years, DIo. K.P. Mohammed, 
Mayamkakkepura House, Kalpeni. 

C.G. Naseema Beegum, aged 36 years, Dbo. Hamzakoya M.K., 
Cheriyachaman Oath House, Kalpeni. 

K.K. Attakoya, aged 59 years, Sb. Aharned Kunji Koya, 
Kandamkalarn House, Kalpeni. 

20; Thangakoya, aged 33 years, Sb. Chariyakoya E., 
Kol iyala I-louse, Kavaratti. 

21. 	1-lussain Au, àed 35 years, Sb. N.allakoya, 
Chettipura Hpu5e Kavaratti. 



. 

Jaffer, aged 121 years, Sb. Hasan T.P., 
Kaladi HousKavaratti. 

Basheer, aged 36 years, Sb. Mohammed P., 
Kunninamel House, Kavaratti. 

Arnina, aged 42 years, Dbo. Aboobacker, 
Thekiapura House, Kavaratti. 

Kadisha, aged 55 years, Dbo. Aboobacker, 
Kunninamel House, Kavaratti. 

Rahmath, aged 38 years, Dbo. Mohammed P.V., 
Alachaoppada House, Kavaratti. 

Razi'abi, aged 33 years, Dbo. Au, 
Kunnumpuram 1-louse, Kavaratti. 

Shamshadheegum, aged 31 years,-Dbo. Kuttiyamrned, 
Kunnam 1-louse, Kavaratti. 

Jarneela, aged 37 years, D/o. Kunhikoya, 
Fathirna Manzil, Kavaratti. 

Lilar, aged 28 years, Sb. Ahamed A.P., 
Kadapuratha!1arn, Kavaratti. 

Nooru! Amen aged 33 years, Sb. Sayed Buhari, 
Palalam 1-louse, Kavaratti. 

Abdul Rasheed, aged 23 years, Sb. Hasainar, 
limbiyapura House, Kavaratti. 

Hussain B., aged 43 years, Sb. Kunhi Kunhi P., 
Biranthoda House, Kavaratti. 

Mohammedali'T.P., aged 35 years, 
Sb. Aboobaker K.K., Thekkilapura House, Kavaratti. 

Sajid Khan, aged39 years, Sb. Sayed Koya, 
Edanilam l-Iotise, Kavaratti. 

Jassin C., agd 33 years, Sb. Ali K.P., 
Chonam House, Kavaatti. 

Mohammed Raft aged 37 years, Sb. Hamzath 1-laji A.P., 
Molokepura House, Kavaratti. 



Mohammed Shaffee P.A., aged 35 years, S/o. Kuji Seedi Koya, 
Puthiya Alikorn, Amini. 

Abdul Raheem, aged 34 years, Sb. Abdu Rahiman, 
Aynepura 1-I06se, Kavaratti. 

Mushin, aged39 years, Sb. Nallakoya, 
Kuttithayapurä House, Kavaratti. 

Akbar T.P., aged 33 years, Sb. Kidave K., 
Tharamfnakeura House; Kavaratti. 

Faizel 1-lussain, aged 37 years, Sb. Shahul Hameed, 
Palamkakkada House, Kavaratti. 

. Najumudeen P., aged 36 years, S/o. Shamsul Noor, 
Pal licaham I-louse, Kavaratti. 

Shihab, aged'35 years, Sb. Kunhimoideen, Mullapura House, 
Kavaratti. 

Aman, aged 37 yCars, Sb. Aboobacker, Kaladi House, 
Kavaratti. 

Raheem A., aged 30 years, Sb. Khader, Agam House, 
Kavaratti. 

Firozkhan, aged 27 years, Sb. Sayed Poo, 
Ullikanapur House, Kavaratti. 

Abdul Hashim M.I., aged 33 years, Sb. Attakoya, 
Mukriya 111am House, Kavaratti. 

Kadisha, aged 44 years, DIo. Ukkas, 
Urnbiyapura I-louse, Kavaratti. 

C.P. Abdul Razak, aged 42 years, Sb. Mohammed, 
Chamaathapra House, Kavaratti. 

K. Abdi1 Rasheedu,, aged 42 years, Sb. Hamzath, 
KunhibiyodaHouse, Kavaratti. 

C.P. Raheem, aged 31 years, Sb. 1-lameed, 
Chandipura House, Kavaratti. 

M.T.P. I1abeeb Rahfriati, aged 43 yeats, Sb. Khalid, 
Melathiruvathapur'a House, Kava;ratti. 



Moominath, aged 37 years, D/o. Kidav, 
Neliyarnpura House, Kavaratti. 

1-lalima, aged35 yeaIs, D/o. Koyamma, 
Thaleekepura, House, Kavaratti. 

Sayed Abdu1:aheern, aged 46 years, Sb. Haji Sayed Shaikoya, 
Urnmarinanodda F-louse, Kavaratti. 

Abdul Reheem,agd 30 years, Sb.. Hamzath, 
M annayap ura I-louse, Kavaratti. 

Mullabi UP., aged 38 years, D/o. Hamzath, 
Ulikanapura House, Kavaratti, 

Sayed Abdul Jaleel, aged 39, Sb. Aboobacker, 
Puthiya Kunnãmkalam, Kavaratti. 

Muhsin, aged 38 years, Sb. Koyamma, 
Kunnumpura HOu.se. Kavaratti. 

Seethi Koya; aged 39 years, Sb. Cheriyakoya, 
Edanilam I-louS, Kavaratti. 

Mariyommabi., aged 36 years, DIo. Mohammed, 
Kattikulam I-Iose,Kavaratti. 

Mohammed Sh.afl aged 33 years Sb. Ahammed 1-laji, 
Pakichipura HoUse, Kavaratti. 

Mubeena, aged 23 years, D/o. Sayed Poo, 
Ne!iyipuraI-Iouse, Kavaratti. 

	

65 	Salma, aged 22 years, Dbo Cheriyakoya, 
Vadaki'1.a pura House, KavaPatti. 

Muhanidaged 31. years, Sb. Attakoya, 
Vadkilapura,:Kavaratti. 

Sairahanu P.E aged 31 years, D/o. Sayed Shaik Koya, 
Madal House, Amini. 

Mohammed All PJ'4., aged 27 years, Sb. Hamza, 
Puthiya Manzil, Amini 

	

69 	Cheiiyakoya aged 41 yeais, S/o. Abdul Khader, 
Pandai am 1-louse, Amini 

.0001,  
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•0. Cheriyaloya M.C., agd 32 years, Sb. Harneed, 
Melachetaa House,Kadrnath 

Shafee V.P., aged 39 years, Sb. Ismail, 
Vadakkilapu'a House, Kadmath. 

Fazeerali N.M., aged 25 years., Sb. Kahalid, 
Noor Mahal, ladmath. 

Shahul 1-lameed, aged 21 years, Sb. Ibrahirn, 
Melachetta 1-1ouse Kadmath. 

Najrnudeen P.N., aged 28 years, 
Sb. Cheriyakoya, Puthiyathanoda House, Kadmath. 

Mohammed Iqubal, aged 46 years, Sb. Khader, 
Attalada I-ioise,Ahdroth. 

Muthubi A.K., aged 42 years, Dbo. Muthukoya, 
Appurakkat House, Androth. 

1-lajarommabi E.K., a.ged 40 years, Dbo. Shikoya, 
Edayakkal I-louse, Arrth'oth. 

Badarudheen Koya A.B., aged 38 years, Sb. P.S.J. Thangal, 
Al iyathammada B ithathabiyyapurarn I-louse, Androth. 

Asmab, aged 3S yeats, J?o. Koy-amma A., 
Mayyampokkada House, Androth. 

Shahnaz Beegurn C.P., aged 36 years, Dbo. Nallakoya, 
Chattapokkada I-louse, Androth. 

Fathirnath Suhara, aged 38 years, Dbo. Koyamma, 
Bappathiyoda I-louse, Androth. 

Nusaiba A, aged 45 years, I)/o. YousafM.P., 
Achammada House, Androth. 

Khaulath L, aged 38 years, D/o. Nallakoya T., 
Lavanakkal House, Androth. 

BaihaT., aged 37 years, Dbo. Pookunhikoy, 
Thailath 1-louse, Androth. 

Raharnth P., aged 42 years, Dbo. Koya Kiadve, 
Pathada I-louse, Androth. 
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M. 	 NaseerBanü M.K., aged 40 years, D/o. Kunhi Koya, 
Moo1a1d Huse,Androth. 

Kadéesbornnbi L., aged 40 years, D/o. Seethi M., 
Lavanakkal House, Androth. 

Sarommabi Th, aged 43 years, D/o. Aboobacker, 
ThacheryHouse, Androth. 

Me 
	Mullapoo M.•K., aged 39 years, D/o. Koya, 

Maidandurakatt House, Androth. 

Hafeera L., aged 39 years, D/o. Koyamma K.P., 
Lavanakkal House, Androth. 

Aysummabi T., aged 45 years, DIo. Muthukoya K.P., 
Thachery House, Androth. 

Habeebath A., aged 42 years, DIo. Muthukoya K.K., 
Ayinammada House, Androth. 

Muthubi P.M., aged 42 yeas, DIo. Yakoob, 
Puthammadam House, Androth. 

Ramlath Beegurn, aged 42 years, D/o. Sherukunhi, 
Kunnel House, Androth. 

Harneedath M., aged 43 years, D/o. Siddiqu M.K., 
Makkét House, Androth. 

Safly 	M., aged 39 years, DIo. Nallakoya M., 
Mathi:1Housé, Androth. 

Rahil M., agd 39 years, DIo. Nallakoya, 
MathilHouse, Androth. 

Hussain P.P.,' aged 45 years, Sb. Aboo Sala, 
Poovinapura House, Androth. 

Ati.akoya, aged 56 years, Sb. Asainar K., 
Attalada House, Androth. 

Husaih, E.K., aged 48 years, Sb. Seethikoya, 
Edayakkal House, Androth. 

Sayeed4ohrnmd Koya L., aged 54 years, Sb. Kader P., 
Lavanaa1 House, Androth. 



S 
102 1-lussain K , aged 50 years, S/o. Sayeed Bhkari T M, 

Kunriashada I-louse, Androth 

103 Ismail, Iged 40 years, S/o. Lava Burhikage Moosa, 
Kunniftr;ang: House, Androth. 

Subaidabi, aéd 37 years, DIo. K.K. Sayedmohammed, 
Pathada 1-louse, Androth. 

Pookunhi, aged 31 years, Sb. Saye Mohammed, 
Keechelarn House, Androth. 

M.P. Mohammed Hussain, aged 35 years, 
S/o. Kidave, v1oodarnpura House, Androth. 	 Applicants 

(By Advocate: Sri K.13. Gangesh) 

Versus 

The Adrninisrator, 
AdministratiOn of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

2. 	[)irector of P'anchayats, Department of Panchayats, 
AdministratiOn oithe Union Territory of Lakshadweep, 
Kavarat:ti-682555. 

3 	I)irecor, Department of Labour and Employment, 
Administration o the Union Territory of Lakshadweep, 
Kavartti - 682 555. 

[)epartment of Education, Administration of the Union Territory 
of Lakshadweep, Kavaratti, represented by its Director - 682 555. 

[)eparti±ient 61 Agriculture, Administration of the Union Territory of 
Lakshadweep, Kavaratti, represented by its Director - 682 555. 

1)epari.nent of Women and Child Development, 
Admin1istration of the Union Territory of Lakshadweep, 
Kavaçti, iepresented by its Director —682 555 

7 	Departinent of Fisheries, Administration of the Union Territory of 
L akshdweep, Kavaratti, represented by its Director - 682 555 

8. 	Department of Animal Husbandry, Administration of the Union 
TerritOry of Lakshadweep, Kavaratti, 
represented by its Director-68255 5. 



S 
Laksha'dweep Khad.i and Village Industries Board, 
Kavaratti, rerèsented by its Chairman - 682 555. 

Revenue SudDivisional Officer, Kavaratti Island - 682 555. 

Sub Divisiorial Officer; Arnini Island - 682 554. 

12 	AssistantEngineer, LPWD Sub Division, Androti Is!and-682 553 

LakshdeDistrict Panchayat, District Panchayat (HQ), 
Kavaratti, 

represented by its Chief Executive Officer– 682 555. 

Village (1weep) Panchayat, Kalpeni island, represented by its 
Executive Officer 682 551. 

Village (Dwep) Panthayat, Kavaratti Island, represented by its 
Executive Officer - 682 555. 

Village (Dweep) Panchayat, Amini Island, 
represented by its executive Officer - 682 554: 

Village (DWep) Panchayat, 
Kadaniat'h Isfahd, represented by its 
Executiv4e Officer - 682 553 

Village (Deep) Panchayat, 
AndrothIsland, represented by its 
Executive Officer - 682 552. 	 Respondents 

[By Advocate: Sri S. Radhakrishnan (Rl-8 & 10-18)] 

58. OA 392L2043 

1. 	Husai, S/o:Aboosala, 
Saramappada (Konchukakada) House, 
Agirntly working as Cleaner, 
RGS H?p1t?l,  Agatti 

2 	Shukoor,  /6 late Kidave, 
PakrurnupanToda 1 -louse, Agathi, 
Preseht! wqç.king as Cleaner, 
RGS Hopital, Agatti. 

3. 	Lathed, S/oAttakoa, 
Kalkandiyôda House, Agathi, 
Presently working as Cleaner, 
1WS.1Hospit1, Agatti. 
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1-larneedath, D/o Koyassan, 
Aynepara I-louse, Agathi, 
Presently working as Cleaner, 
RGS 1-lospital, Agatti. 

Subaida, JI/ Mohmed, 
Kulalioda House, Agathi, 
Present1wtking as Cleaner, 
.RGS 1-105pital, Agatti. 

F-lajara, DIo late Hyder, 
Beepapada 1-louse, Agathi, 
Presently working as Cleaner, 
RGS Hospital, Agatti. 

Sheernabi, D/o late Shamsuddeen, 
Beepapada I-louse, Agathi, 
Presently woking as Cleaner, 
RGS 1-lospital, Agatti. 

Abida, DIo Hameed, 
Makkiyachoda House, Agathi, 
PresenUy working as Cleaner, 
RGS Hospital, Agatti. 

Sulaikla, DIo Moharned, 
Koylarn I louse, Agathi, - 
Presently working as Cleaner, 
RGS Hospital, Agatti. 

Sulaimái, sib l-lainza, 
Ka1an2ihthioda House, Agathi, 
Preen Iy woking as Cleaner, 
RGS 1-16spital, Agatti. 

Mahamood, Sb Koyassan, 
Amperpally 1-louse, Agathi, 
Presently working as Cleaner, 
RGS Hospital, Agãtti. 

Saifulla, 5/0 Abdurahiman, 
Mariyathoda House, Agathi, 
Presently working as Cleaner, 
RGS I lspita1, Agatti. 

Ab'Irna, S/o late Harnza, 
MlIa House, Agathi, 
Presently wking as Dhobi, 
RUS l-lpit1, Agatti. 
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14, 	Abdulkader;'S/o Ummer, 

BilLtiidiAuj I-louse, Agathi, 
PresnUvking as Dhobi, 
RG tii5i4t Agatti. 

15. 	Abdula, S/o,Khalid, 
Kandavar Gothi House, Agathi, 
Presently wo'rkingas Cleaner, 
RGS Hospital, Agatti. 	 Applicaits 

(By Advocate: Si'i R. Ramadas) 

Versus 

1. 	The Adñiini4stator, 
Urnon 1 ci ritoiy of Lakshadweep, 
Kavaiatti 682555 

2 	1 he Chaiipci son, 
Villag (Dweep) Panchayat, 
Agtti ;1land,. Union Territory of Lakshadweep 682553 

3. 	The Mdica1.Officer in charge, 
Coniiity Health Centre, Agatti Island, 
Union Territbry of I akshadweep 682553 	 Respondents 

(By Advooata Sti S. Radhakrishnan (R1&3)) 

59 	0A393/2013 

1. 	C. fvfu1lkoyaaged 44 yeais, 
Sb 	j, Chekiicyarnrnakada House, 
Kadamat, Skilled Labouier, 
Office of the Assistant Engineer Electrical, 
Eecfricl Sub Division, Kadamat. 

2 	K P Jalaluddeen aged 41 years, 
Sb I lamced 5Madkinachetta Kattipura House, 
Skilled 1' abouiei 
Oflice o'f the Assistant Engineer Electiical 
E1etrica.s,ri.Di vision., Kadarnat. 

ç t 
3 	K P 1tlish, aged 31 ycais, S/o late Nallakoya 

Kunht14dI I louse Kadamat, Skilled Labourer, 
Oiflcc of th Assistant lngineei Electrical, 
Llectiical Su Division, Kadamat 

• 4. B.M. Aadul1a, aged 42 years, So 1-lameed Melachetta, 

1. - 	. 	- 



• 1 
Biivoiniade House, Kadamat, Skilled Labourer, 
Offc o[th Assistant Engineer Electrical 
Eleetncal Sub':Division, Kadarnat. 

K.P. K unh.  ikoya, aged 41 years, S/o late Hassainar, 
KeelaclerryHouse, KadarPat, Ski I led Labourer, 
Officôfthe Assistant Engineer, Electrical, 
Electridal SubDivision, Kadarnat. 	 Applicants 

(By Advocate: Sri. k . Sreeraj). 

The Administrator, 
Union Territiy of Lakshadweep, 
Kavai'atti-682555. 

The Directorof Panchayat, 
Department ofPanchayat, 
Administration of Union Territory of Lakshadweep, 
Kavaratti- 682 555. 	 - 

The Chief Executive Officer, District Panchayat, 
Kadam8t7682 556. 

The Asistant Engineer, Electrical, 
Electnial Sub Division, Kadarnat-682 556. 

5 	Ihe Chauprson, 
Viftg. vcep Panchayat Kadarnat 682 556 

(By Advoça d.:$iS.Radhaishnan(R 1-4)) 

60. OA394t2O13 

1. 	U.F. Janal.Stp CO. Koyamma, aged 39 years 
woking à$killed Labourer, 
Animal l-Iiibandry Unit, 
Union Ienitoiy of Lakshadwecp, Kalpeni 682 557 
and !esicngt Umprampappada House, 
Kaeii1sIEd-682 557. 

2 	1 P Mutu1ya, S/o late M K 1-{amzakoya, aged 43 years 
woi king as Skilled Labourer, 
Animal Husbandiy Unit, 
UniTrritóiy of Lakshadweep, Kalpeni-682 557 
and ieSiding at Thithiyapada House, 
KaIeni I.slarid-682 557. 

3. 	M. I-Iydcr, S/b late M.K. Yousef, aged 43 years 
workins Casual Labourer, 

plq 



t. 	. 	•. 

Animal I-Iusaadiy Unit, 	. 

Union .Teritr' of.Lakshadweep, Kalpeni.682 557 
and residing t Manchiyanam House, 
Kalpehi.islaijld7682 557. 

K.O MObainned lbnuJaffer,S/o K.P. Sayed, aged 44 
)'ears \\ oFidng  as Casual LaboUrer, 
Aniiai Hushadry Unit, 
Union leiiitoiy of Lakshadweep, Kalpeni-682 557 
and:ésidjng,t Kakatchiyoda House, 
Kalpeni Is1anl-.682 557. 

M.K. Naseer, S/o P.Cheriyakoya, aged 33 years 
working as Casual Labourer, 
Animal Husbandry Unit, 
Union Teiritry of Lakshadweep, Kalpeni ; 682 557 
and residing ..t : Malmikald(ada House, 
Kalpeni kla0-682 57.. 	. .. 

M. Kalam, S/oM.C. Muthukoya, aged 34 years 
woi'ling as Casual Labourer, 
Ar if al .Husbindry Unit, 
Unn Fciiitory of Lakshadweep, Kalpeni-682 557 
and ieidin at Maral House, 
KaIëi lsld682 557. 

K.K N1bha.mried Rafeeque, S/o V.K. Kojankoya, aged 45 
ye.a working as Casual Labourer, 

AnimaiHusbandry Unit, 
Union Territ6ry. of Lakshadweep, Kalpeni-682 557 
and res.id int.K.aiidamkalani House, . 
Kalpeni sld-682 557 

N'L 1Una, S/n late M.C. Ahmedkunj i, aged 47 years 
workirg s Casual Labourer, 
AniralMusbandiy Unit, 
Unior Leriitory of Lakshadweep, Kalpeni-682 557 
and rs4ng t Maral House, Kalpeni Island-682 557 

K.Q. Abd*il Slám; SloP. Assainar, aged 39 years 
working as  CfisuaI Labourer, 
Ahimal Husbahdry Unit, 
UniOn Territôr' of Lakshadweep, Kalpeni-682 557 
and residing at Kakatchiyoda House, 
Kapeni1Islarid-682. 557. 

P.F.Mthafa, Sb. late S.ayedmuhammedkoya, 
aged 47 veai$,woiking as Casual Labouier, 
Ani1'1 usIbndiy Unit, 



 

The Adiinisfator, 	-. 
Uni:n 1 erritcry of Lakshadweep, 

The DirectorofPanchayat, 
Department bf:Panchayat, 
Administration of Union Territory of Lakshadwecp, 
Kavaratti62555 

The Chief Executive Officer, District Panchayat, 
•Kavaratti-68255. 	 Respondents 

(By Advocate: Sri •S. Radhakrishnan) 

62. OA 400I20j 

P.P. Srj, a 	44 yeaIs S.to M. Subair, 
Puthiy4 Pati!ai:am 1-louse, Agatti Island, 
Union Trrir' of Lakshadweep. 

Noushacl Aliged32 years, S/o U. Sabjan, 
KeelaSarania Pada House, Agatti Island, 
Union iTerritpry.of Lakshadweep.  

M. Abdul Naser, aged 28 years, S/o M. Abdul Rahiman, 

Mei 1om, :lTI0W, Agatti Island, 

iidi1 Territory of Lakshadweep. 

T.Iha1idaged 30 years, S/o Kidave 
M:1Jl1a nn4louse, Agatti Is land, 
Union Yerrftoryof Lakshadweep. 

K.C. Abd.L.1 : ShukO.or, aged 38 years, Sb Kasmi, 
Kariyamahett Hpuse, /\gatti Island, 
Union T erritry of Lakshadweep. 

M.P. Ni,anüddin, aged 27 years, S/o M. Abusala, 
Mlapuia, .l1ouse, Agatti' Island, 
Union I i i itoi y of Lakshadweep 

(By AdvtL ri N Anilkumai) 

Veisus 

Th Adthihist.rator, 
Union. Territory of Lakshadweep, 
Kavatti.-68255 I 

The Chairperson, 

Applicants 



,53 

Union Territory of Lakshadweep, Kalpeni-682 557 
and.residi.ng  b.t Pokkarappada House, 
Kalpeni 1sland-682 557. 

(By Advdcate: ri IjUnnikrishnan) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti .-682555 

The Director of Panchayat, 
Department of Panchayat, 
Union 'J'erritOry of Lakshadweep, 
Kavaratii,-682555 

The Chief 1Ccutive Officer, District Panchayat, 
Unioti Terrifry of Lakshadweep, 
Kavarati i ,-62 555 

The Veierinary Assistant Surgeon, 
Village Dweep Panchayat, 
Ka!peni-682 57 

(By Advocate: Sri S. Radhakrishnan) 

61. OA 395/2013 

Sai'nu Abid, Sb Yusuf, aged 40 years, 
Cherryamalla1a House, Kadamat, 
Heipei, 	t1{,ct Panchayat, Kadamat 

Abdul Shukdb, S/o Sayed Au, aged 41 years, 
UkiKayachett. I-louse, Kadarnat, 
Bus Dri'er, l)istrict Panchayat, Kadamat. 

M. Khalid, S/oNadeer, aged 43 years, 
Madurakam I-louse, Kadarnat, 
Helper, Di strict Panchayat, Kadarnat. 

Ayoobkhan, 'S ./o Kunhikoya, aged 37 years, 
Keerti I N'1aha1 House, Kadamat, 
Helpei Disu ict Panchayat, Kadamat 

(By Adv(.até: riIR.Sreerj) 

Versus 

. 

Applicants 

Respondents 

App! icants 



Village (Dweep) Panchayat, 
1 	 Agatti Island, Union Territory of Lakshadweep 682553 

The Employment Officer, Kavaratti, 
Union Territory of Lakshadweep-682$51 

The I)irector of Panchayat, 
Department of Panchayat, Kavaratti, 
Union Territory of Lakshadweep-68255 1. 

The Chief Executive Officer/Special Officer, 
Village (Dweep) Panchayat, 
Agatti Island, Union Territory of Lakshadweep-682553. 

The Deputy Collector/ASO, 
Agatti Island, UnionTerritory of Lakshadweep-682553. 

(By Advocate: Sri S. Radhakrishnan) 

63. OA4S)4LJ 3  

Nadirsha N.P., S/o Naltakoya P.V., 
aged 31 years, Nenampappada (House), Kalpeni Island. 
Union Territory of Lakshadweep, 
Working as Casul Labourer in the 
1)epartment of Science & Technology- Kalpeni Dweep. 

2. 	Affefudheen A.K., 
S/o Cherikoya K, aged 30 years, 
Akkara (House), Kalpeni Island. 
Union Territory of Lakshadweep, 
Working as Casual Labourer in the 
Department of Science & Technology-
Kalpeni Dweep. 

(By Advocate: Sri Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, Kalpeni. 

The Chairperson, 
Village (Dweep) Panchayat, Kalpeni. 

The Director of Panchayat, 
Department of Panchayath, Kavaratti-68255 5. 

Applicants 



- 	 - 

4. 	The Director, 
[)epartment of Science & Technology 
Kalpen I. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (R1,3 & 4)) 

64. OA 406/2013 

M.P. Shihabudheen, aged 30 years, 
S/o E.C. Mohammed Au, 
Skilled Labourer, Ania! Husbandry Unit, Kiltan, 
Residing at Malayampura, Kiltan Island. 	 Applicant 

(By Advocate: Sri P.V. Mohanan) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti.-682555 

Director of Panchayat, 
I)epartmnt of Panchayat, 
Administration of Union Territory of Lakshadweep, 
Kavaratti-682555. 

The Veterinary Assfstant Surgeon, 
Office of the Veterinary Assistant Surgeon, 
(Animal 1-lusbandry Unit), 
Kiltan Island, Lakshadweep-682 557. 

The Chairperson, 
Village (Dweep) Panchayat, 
Kiltan-682 557. 

(By Advocate: Sri S. Radhakrishnan (Rl-3)) 

65. 0A413/2013 

AsifAjnad,, S/o Bader, aged 26 years, 
Pathummathoda (House), Kiltan Island, 
U.T. of Lakshadweep, Working as 
Homeopathic Attender in Homeopathic Unit 
Kiltann Dwcep. 

(By Advocate: Mr. Grashibus Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

- 	Versus 

Respondents 

Applicant 
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The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti-682555 

The Chairperson, 
Village (Dweep) Panchayat, Kiltan. 

I)irector of Panchayat, 
Department of Panchayath, Kavaratti-682555. 

Mission Director, 
National Rural Health Mission, Kavaratti-682555. 

Medical Officer in Charge, 
Primary Health Centre, Kiltan Island. 

(By Advdcate: Sri S. Radhakrishnan (RI, 3 to 5)) 

66. OA 423/2013 

Abdul KareemC., aged 42 years, S/o Subair P.P., 
Chonam I-1ous, Agatti. 

Ubaid V., aged 35 years, S/o Bamban, 
Valiya 111am, Agatti. 

MOhammed M., aged 40 years, S/o Basha A.P., 
MOothammada House, Agatti. 

I-lafsath M., aged 46 'years, D/o Ummer, 
Moothammada House, Agatti. 

Maviya U., aged 48 years, S/o Ahamed, 
Uriyoda I-louse, Agatti. 

Umilla T.P., aged 54 years, Dbo Khader, 
Thekkilappura House, Agatti. 

Ummer C.K., aged 54 years, S/o AlifT.P., 
Chekkaldal House, Agatti. 

Aboobacker P.K., aged 31 years, S/o Koyassan, 
Puthukotta House, Agatti. 

Mohammed T.P., agd 39 years, S/o Hamza, 
Thoppumpadi House, Agatti. 

Respondents 



Saromma M., aged 39 years, D/oHamza, 
Mariyathoda I-louse, Agatti. 

AshraiA.K., aged 42 years, S/o Aharned M., 
Achan Kuttiyoda 1-louse, Agatti. 

Abdul Razzak R., aged 33 years, S/o Hamza U., 
Roul lammada I-louse, Agatti. 

ShalIabi PP., aged 36 years, D/o I-Iamza K., 
Puthiyapura I-louse, Agatti. 

(By Advocate: Mr. K.B. Gangeh) 

Versus 

Applicants 

The Administrator, 
Administratrion .of the Union Territory of Lakshadweep, 
Kavaratti-68255. 

2 
	

Director of Panchayats, 
Department ofParichayats, 
Administration oithe Union Territory of Lakshadweep, 
Kavaratti-682555. . 

3 
	

Director oF Education, 
Directorate 01 Education, 
Adm in i strati on of the Union Territory of Lakshadweep, 
Kavaratti-682555. 

4. 	Village (Dweep) Panchayat, 
Agatti Island represented by 
its Excecutive Officer-682554. 

(By Advocate: Sri S. Radhakrishnan) 

67. 	OA 444/12013 

Ahoosalih, S/o Rasheed Koya, 
Padaapura, Kiltan Island. 
Union Territory of Lakshadweep, Pin-682558. 

(By Advocate: Sri Shabu Sreedharan) 

Versus 

1 . 	Union 1'erritory of Lakshadweep represented 
by the Administrator, 
Kavaratti Island. Pin- 68255. 

Respondents 

Applicant 



1 
The Director of Panchayat, 
Union Territory of Lakshadweep, 
Kavaratti Island. Pin- 682555. 

The Chairperson, 
Village (Dweep) Panchayat, 
Kiltan :hl1d 
Union Territory of Lakshadweep, Pin-682558. 

The Executive Officei, 
Village (Dweep) Panchayat, 
Kiltan Island, 
Union Territory of Lakshadweep, Pin-682558. 

The Assistant Engineer, 
Electrical Sub Division, Kiltan Island. 
Union Territory of Lakshadweep 
Pin-682558. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (RI, 2, 4& 5)) 

68. OA 453/2013 

I. 	1-lameed K., S/o Abdul Rahman, aged 36 years, 
Keelazillarn H) Kiltan Island, 
Union Territory of Lakshadweep. 
Working as Casual labourer in 
Lakshadweep Building Development Board, Kiltan. 

Saleem K., S/o Badar K, aged 28 years, 
Kuldukum (I-I) Kiltan Island, 
Union Territory of Lakshadweep. 
Work iig as Casual labourer in 

• 	 Lakshadweep Building Development Board, Kiltan. 

Hisminoor, S/o Mohammed, aged 38 years, 
• 	 Pakkiyoda (1-I) Kiltan Island., 

Union Territory of Lakshadweep. 
• 	 Working as Casual l'bourer in 

Lakshadweep Building I)eveloprnent Board, Kiltan. 

Ponkutti, 5/0 Pookoya, aged 48 years, 
Surambiyoda (1-I) Kiltan Island, 
Union Territory of Lakshhdwep. 
Working as Casual Labourr in 
Laksh4dweep Building DcVloprnent Board, 
KiItan. 	 Applicants 



(By Advocate: Mr. Grashious Kuriakose, Si'.) 
(By Advocate: Ms, Daisy I Daniel) 

Versus 

The Administrator, 
Union Territory of, Lakshadweep. 

The Chairperson, 
Village (Dweep) Panchayat, Kiltan. 

Secretary, 
Lakshadweep. Building Development Board, 
Kavaratti. 

Director of Panchayat, 
Department of Panchayat, Kavaratti. 	 Respondents 

(By Advocate: Mr. S. Radhakrishnan (Ri, 3 to 4)) 

O.A No. 488/2013 

Sal math 
D/o. Sayecl Koya 
Madapally i-louse 
Chetlat Island. 	 Applicant 

(By Advocate Mr. K.B. Gangesh) 

Versus 

I. 	The Administrator, 
Admintration ol'the Union Territory 

Kavratt —682 555. 

2. 	The Director (Services) 
Administration ofthe Union Territory 
of Lakshadweep (Secretariat), 
Kavarãtti - 682 555. 

• 	 3. 	Department of Science  and Technology 
Union Territory of Lakshadweep, 

- 	 Kavarthi - 682 555. 
Represented by its Director. 	 -Respondents 

(By AdvocatMr. S. Radhak.rishnan) 

OA 492/2013 



K. Bushra Begum, W/o 1-lakeern, 
Aged 27 years, Casual Laboui, 
Office ottheVeter'tnary Assistait Surgeon, 
Animal I-Iusbndry Unit, Amini. 
Lakshadweep-682 552. 

(By Ad\'ocate: Sri V.B. Harinarayan) 

Versus 

Union of India rep. By 
the Administrator, 
Union Territory of Lakshadweep, 
Kavaratti Island, Pin- 68255. 

. The Diector of Panchayat, 
Department of Panciayat, 
Union Territory of Lakshadweep, 
Kavartti Island- Pin- 682555. 

The Veterinary Assistant Surgeon, 
Animal Husbandry Unit Amini. 
Union Territory of Lakshadweep-682 552. 

The Chairperson, 
Village (Dweep) Panchaya., 
Amini, Lakshadweep -682552. 

(By Advocate: Sri S. Radhakrishnan (Rl-3)) 

71. OA 499/2013 

Rahrnath Beegum Keelakunnikkam, 
W/o. Mohammed BK, 
Data Entry Operator (MGN REGA), 
Sub-Divisional Office, 
Kadamat Island, 
Union Territory of Lakshadweep. 
Residing at Keelakunnikkam I-louse, 
Kadamat Island 
UnionTerritory of Lakshadweep, PIN —682 556. 

2. 	Mohaitmed Shafi Qraishi Maflka, 
S/o. M, Sayedali, 
Data Entry Operator (MGNRECA) 
Village (Dwee) Panchayat Office (MGNREGA) 
Kadamath I si and, 1.) nion Territory of Lakshadweep, 
Residing at Malika House, 
Kadamat Island, 

Applicant 

Re spo n dents 



Union Territory of Lakshadweep, PIN - 682 556 	Applicants 

(By Advocate Mrs. Sreedevi Kylasanath) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
(Department of Rural Development) 
Kavarath i. 

The District Programme Coordinator, 
MGNREGA, Kavarathi, 
Union Territoiy of Lakshadweep. 

The Programme Officer, 
National Rural Employment Guarantee Act, 
Office of the Progtarnrne Officer, 
National Rural Employment Guarantee Act, 
Kadamat, Union Territory 
of Lakshadweep. 	 Respondents 

(By Advocatc Mr. S. Radhaki ishnan) 

72. OA 507/2003 

Muthu Koya K 
CasualLabOur, Straet Light Maintenance 
V illag& Dweep Panchayath, Amini Island 
Union Territory of Lakshadweep 
Permanent address : 1  Kunninamel House 
Amini Island, Union Territory of Lakshdweep 
Pin 682 552 	 Applicant 

(By Advocate: Mr.TCG Swam) 

Versus 

The Administiatoi 
Union leiritoiy ofLakshadweep 
Lakshadyeep Administration 
Kavaratti — 682 555 

The Executive Engineer 
(Department of Electricity) 
Administration of the Union Territory of Lakshadweep 
Kavaratti —682 555 

The Secretary (Panchayats) 
(Directorate o fPanchayats) 



( 
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Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

4. 	The Chairperson 
Village Dweep Panchayat 
Arnini Island, 
Union 1erritory of Lakshadweep —682 552 

5. 	The Assistant Engineer (Ele) 
E1ctrica! Sub Division 
Union Territory of Lakshadweep 
Amini Island - 682 552 

6. 	The Director 
(Directorate of Panchayats) 
i-\dmin I stration of the Union Territory of Lakshadweep 

Kavaratti - 682 555 	 Respondents 

(B),  Advocate: M r,S.Radhakrishnan (RI -3,5&6) 

73. 	O.A NO. 509/2013 

Ivialeeha Beegum K.C. 
DIo. Irdeen Kandilath 
Kaval Chetta House, Androth. 

Shahida Beegum K. 
D/o. l-thmzakoya 
Kand lath 1-ouse, Androth. 

Subaida M. 
D/o. Kidave U.K 
4akket I-louse, Androth. 

Aysha13cegum P.V.K 
D/o. 7 akOOb P.1K 
Puthiyentamveli IKad 
Androth. 

Rahmath I3eegum Ki 
D/o. l-lamzakoya P.P 
Kunhali 1-louse, Androth. 

6, 	Thah Ira L. 
D/o, Seethi Nallal 
Lavanakal 1 -louse 
Androth. 

7. 	Subaidi A. 
D/o. Syed Mohammed M. 



Aliyathara 1-louse, Androth. 

8. 	Fathirnathu Suhurabi P.V.K 
DIo. Maj.eed P.V.K 
Pentaili Kad, Androth. 

9, 	Siyad Khan L. 
Sb. Kunhikoya A. (Late) 
Kandilath 1-louse, Androth. 

10. 	RaisaK. 
DI. Badarudheen Ivlelechetta Mechery 
Kadiyammada 1-louse, Androth. 

1-laseena Beegum C.P.1 
Dbo. Abdulla M.P 
Chemmachery Puthiya 111am House 
Andioth. 

12 	1-labsabi PJJ.P 
DIo. Fäkarukdheen K. Cheriyadam 
Urnmathabiyapura 1-louse, Androth. 	 Applicants 

(By Advocate: Mr. K.B. Gangesh) 

Versus 

The Administrator, 
Adm ini:tration of the Union Territory 
of L a kshS:a d wee p, Kavarathi - 682 555. 

2 	Directate of Industries 
1JnionTerritory of Lakshadweep 
Kavarathi, represented by the 
Director of Industries - 682 555. 

3. 	Coir Supervisor: 
Coir Production Centre, Androth - 682 557. 	Respondents 

(By Advocate: Mr. S. Radhakrishnan) 

74, OA 510/2013 

Haseenai 1-laseenabi Therakkal 
Thei akka4 House, Kadamath 
Data Ey Operator 
Vi11agtweep Panchayath, Kadamath 	 Applicant 

(By Advocat: Mr.R.Sreeraj) 



1 	The Administrator 
Union Territory of Lakshadweep 
Kavaratti 682 555 

The Director of Panchayah 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Executive Olcer, 
Village (Dweep) Panchayth 
Kadamat -- 682 556 

The Chairperson 
ii lage ([)weep) Panchayath 

Kadamat - 682 556 

The District Programme Coordinator 
MGNREGA, Kavaratti - 682 555 

The Sub Divisional Officer and 
Programme Officer MGNREGA 

Kadamat - 682 556 	 Respondents 

(By Advocate: Mr.S.RadhakrisHan (RI -3,5&6) 

75. OA 557/2013 

1, 	K.V.Nasecr 
Kodavalappu House, Kiltan 
Cook, Government Sen ior Secondary School 
Kiltan 

2. 	K..P.Dawood 
K i lappu vs House, Ki itan 
Peon, Government Senior Secondary School Applicants 
Kiltan 	 Applicants 

(By Advocate: Mr.R.Sreeraj) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti —682 555 

2. 	The Director of Panchayath 



LO. 

Department of Panchayath 
Administi'ati on of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Executive Officer, 
Village (Dweep) Panchayath 
Kiltan-682 558 

The Chairpersoli 
Village (Dweep) Panchayath 
Kiltan-682 558 

The Principal 
Government Senior Secondary School 
Kiltan-682 558 	 Respondents 

(By Advocate: Mr.S.Radhakrishnaii (R1-3 & 5) 

76. OA 566/2013 

SaflyathS 
Cook, Government High School 
Kad amath 
Residing at Pallam, Kadamath Island 
Union Territory of Lakshadweep 

P.P.Ismail 
Cook, Government J.B.School 
Kadamath 
Residing at Kadamath Island 

M.P.Attakoya 
Cook, Government J.B.Schobl 
K ad arnath 
Residing at Kailiyammakada 
Kadamath Island 

K.K.Khalid 
Cook, Government J.B.Schbol 
Kadamath 
Residing at Biriyommada 
Kadamath Island 

P.Amanulla 
Cook, Government J.B.School 
Kadarnath 
Residing at Kunnumpura 
Kadamath Island 

. 

'a 
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Ummer P.P.l 
Cook, Government J.B.SchOoI 
Kadamath 
Residing at Alikothapura 
Kadamath Island 

Hidayathulla P 
Cook, Government J.B.School 
Kadamath 
Residing at Kadamath Island 

Muhammed Shafi P.P 
Cook, Government S.B.School 
Kadamath 
Residing at Kadamath Island 

PookunhikoyaP.P 
Watchman / Helper 
Government Jawaharlal Nehru Senior Secondary School 
Kadamath 
Residing at Puthiyapura 
Kadamath Island 

Abdullakoya B.M 
Watch and Ward 
Government J.B.School, Kadamath 
Residing at Biriyommada 
Kadamath Island 

JaferP 
Driver, Jawaharlal Nehru Senior Secondary .School 
Kadamath 
Residing at Pupathada 
Kadamath Island 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Head Master 

Applicants 



.1s 

Government J B School 
Kadamath - 682 556 

	

4. 	The Principal 
Jawaharlal Nehru Senior Secondary School 
Kadamath - 682 556 	 Respondents 

(By Advocate: [\4r.S.Radhakrishnafl ) 

77. OA 567/201.3 

Habeebulla P.M 
Puthiya Malika House, Kadamath 
Driver, Government Jawaharlal Nehru 
Senior Secondary School 
Kadamath Island 	 Applicant 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

	

2. 	Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

3. 	The Principal 
Government Jawaharlal Nehru Senior Secondary School 
Kadamath lsland 682 556 	 Respondents 

(By Advocate: Mr,S.Radhakrishnan) 

78. OA 580/2013 

Yacoob 
Kathathe Chetta House, Kadmat. 

Vahida 
Marikilarn 1-louse, Kavaratti. 

1-labusa 
Alachapada, Kavaratti. 

Yacoob 
Kaladi 1-louse, Kavaratti. 
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 Muhammed Salih 	H 
Aynepura House, Kavarati. 

 Fareeda Beegam 
Molokepura House, Kavratti. 

 Saleem 
Pallicham 1-louse, Kavartti. 

 Bamban 
Nambicham House, Kavaratti. 

9, Sayed Abdullakoya 
Chendipura House, Kavratti. 

10. Nafeesathbi. 
Poodiyarn House, Kavaratti. 

11 JarnaIiyah 
Thirinipura House, Kav'aätti. 

 Fazeela Beegum 
Kannipura House, Kavaratti. 

 Ummer 
Thirinikad House, Kavaiiti. 

 Firozkan 
Athnachammada House, Kavaratti, 

 Jaffer 
Marikilarn House, Kavatatti. 

 Amanulla, 
Mela 111am House, KaVaratti. 

 Sirajudheen 
Molokepura House, Kavaratti, 

 Hiyasudheen 
Chainayathapura F-IouseKavaratti. 

 Fathahudeen 
Kadapurathaba House, Kavaratti. 

 Muneer 
Kuttipapepura House, Kavaratti. 



LW 

	

21. 	Ashik 
Puthiya Al ikom House, Iayaratti. 

22, Muhammed Musthafa, 
Achadapurakatt House, Andrott 

Mujeeb Rahman T.P, 
Thaleka Pura, Kavaratti 

Jamhar 1-lussain 
Beei'anthoda House, Kavaratti. 

Muhsin 
Beeranthoda I-louse, Kavaratti.. 

Rau'f 
Chettipura 1-louse, Kavaratti. 

Hazarath 
Chungam House, Kavaitti 

Khalid 
Thottathapura House, Kavàratti 	 Applicants 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

The Administrator 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of UnionTerritory of Lakshadweep 
Kavaratti - 682 555 

Director of Agriculture 
Department of Agriculture 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 .... 

Director of Animal Husbandry 
Department of Animal Husbandry 
Administration of UnionTerritory of Lâkshadweep 
Kavaratti - 682 555 

Village (Dweep) Panchyath Kavaratti Island 
represented by its Executive Officer, 



. Pin - 682554 

(By Advocate Mi S Radhakrihnan) 

79. OA 582/2013 

Rasheed Koya 	H 
Multi Task Employee 1 
Public Library, Ki1than 
Residing at Kilthan 

Smt.Sulfabeegurn 
Cook, G.l-1.S Kadmat 
Residing at Melachetta Haijurnakudi 
Kadamath Island 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

I. 	The Administrator 
Union Territory of Lakshadweep 
Kavaratti —682 555 

2. 	Director of Panchayath 
Department of Panchayth 
Administration of Unioh Territory of Lakshadweep 
Kavaratti - 682 555 

The Library and lnforriation Assistant 
Office of Library and iriformtion Assistant 
Public Library, Kilthanshd 682 557 

(By Advocate: Mr.S.Radhakrishnan) 

80. OA 601/2013 

Rasheed Koya S.V., S/6. Abdulla Koya P.S., 
Shaiknaveed (F-I), Kiltari Island P0., 
Union Territory of Lakhatheep, Pin -682 555 

Respondents 

Applicants 

Respondents 

Applicant 

(By Advocate: Mr. Shabu Srdharan) 

Versus 

1. 	Union 'l'erritory of Lak.hadweep, represented by the 
Administrator, Kavarati Island, Pin - 682 555. 

2 	1 he Duector of Panchaath, Union Teiritory of Lakshadweep, 

/ 
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Kavaratti Island, Pin —682.555. 

The Chairperson, Vi1lae'(Dweep) Panchayath, 
Kiltan Island, Union Tritory of Lakshadweep, 
Pin —682 558. 

The Executive Officer, Village (Dweep) Panchayath, 
Kiltan Island, Union Territory ofLakshadweep,. Pin - 682 558. 

The Library and Inforrnatj n Assistant, Public Libra, 
Kiltan Island, Union Terhçry of Lakshadweep, 
Pjn - 682 558. . 	. 	 Respondents 

[By Advocate: Sri S. Radhaiishnan (Ri, 2,4 &,5)] 

81. 0A634/2013 

Maiikdeenar, aged 21 yeas, Sb. Hamzath, 
Sara Manzii House, Agatti. • . 	. 	• 	 Applicant 

(By AdvocaLe: Sri K.B. Gangesh) 

Versus 

The Administrator, 
Administration of the Uiion Territory of Lakshadweep, 
Kavaratti-682 555. 

Director of Panchayats, . 
Department of Panchayats, 
Administration of UnionTeritory of Lakshadweep, 
Kavaratti - 682 555. 	• ... 

Department of Education, Administration of the 
Union Territory of Lakshadweep, Kavaratti, 
represented by its Director -682 555• 

Village (Dweep) Pancha'at, 	 . 
Agatti Island, represented by its Executive Officer, 

82 554 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

82. 	0A635/2013 	. 	,. 

Fathahudheen K..P., aged 40 years, S/o.. Sayed Muhammed Koya, 
Kattampalli House, Agatti. 

. Younis, aged 31 years,S/o Abdulla, Mariyathoda House, 



Agatti. 

K.M. Shahida, aged 40 yeaersDIo. Kasmi, Kuttiyam 

Mukriyoda House, Agatti. 

K.M. Amina, aged 46 years,/o. Abdul Rahrnan, 
Kuttiyam Mukriyoda Hous 	g 4 at'ti. 	Applicants 

(By Advocate: Sri K.B. Gangesh) 

Vesus 

The Administrator,. 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682 555. 

Director of Health Services, . 
Directorate of Health Services, 
Kavaratti --682 555. 

Medical Officer in charge,::i; 
Community Health Centre, Agatti - 682 553 

Medical Officer in Charge, Rj,v ,  Ganth) Spec1y Hospiai, 

Agatti —682 553. 	1 

Village (Dweep) Panchayt,Agatti Island, represented by its 
Executive Officer, 682 553. 	 Respondents 

(By Advocate: Sri S. Radhakrishian) 

83. 0A791/2013  

Fareecla Beegum Mi., Meppada 111am, 
Agatti Island. 	 Applicant 

(By Advocate: Sri K.B. Gangesh) 

Versus 

1 . 	The Administrator, 
Administration of the Unid?i Territory of Lakshadweep, 
Kavaratti-682 555. 

2. 	Director of Panchayats, 
Department of Panchayats 
Administration of Union Territory of Lakshadweep, 
Kavaratti - 682 5,54. 
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Project Manager, Desiccated, Coconut Powder Unit, 
Lakshadweep Deve!opment'Corporation Ltd., 
Agatti, Kavaratti - 682 554. 

The Deputy Director (Admn.),Lakshadweep Development 
Corporation, Kavaratti 682 55 .4' 

Vii lage (Dweep) Panchayat 
Agatti Island, represented by its Executive Officer, 
682 553. 	 , 	 Respondents 

(By Advocate: Sri S. Radhaishn') 

84. OA 822/2013 

B.P. Navas, Aged 27 years, S/o: }smi M.P., 
Va!iyapura 1-louse, Kilthan Island 
U.T. of Lakshadweep. 

(By Advocate: Sri P.V. Mohanan) 

Versus 

The Administrator, 
UT of Lakshad weep, 
Kavaratti-682 555. 

App! icaht 

Director of Panchayat, 
Department of Panchayt, 
Administration of UT of Lkhadweep, 
Kavaratti - 682 555. 

The Principal, Government Higher Secondary School, 
Kiithan island - 682 556. 	T." ' 	 Respondents 

85. OA 880/2013 

fvluthukoya NP 	' 
Nalakapura, Kiltan Island 
Union Territory of Lakshadë 682 558 

(By Advocate: Mr.Shabu Sreedharan) 

Versus 

1. 	Union Territory of Laksha,dweep represented 
by the Administrator 	, 
Kavaratti island - 682 553,t'. 

App! icant 
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Director of Panchayath. 
Union Territory of Lakhdweep 
Kavarattj Island - 682 SSH 

The Senior AdministrativeOfficer 
Education (District Parch'ath) 
Union Territory of Lakshdweep 
Kavarattj Island - 682 555, 

The Principal 
Government Senior Sc4ay School 
District Panchayat, Kilan.sland 
Union Territory of Lakhadwee.p 682 558 

(By Advocate: Mr. S.Radhakrishnan).: 

86. OA 89/2013 

K.C.Abdul Khader 	. . 
Kulikaraya Chetta House. 
Chetlat Island 
Union Territory of Lakshad 	j3- 682 554 

(By Advocate: Mr.Shabu Sreeiharáh)' 

Versus 

Union Territory of Laksiadw 	represented 
by the Administrator 
Kavarat(j Island —682 555 

The Director of Panchayh 
Union Territory of Lakshdwep 
Kavaratti Island 682 555 

The SeniorAdministratjeQffider 
Education (District Panchayath) 
Union Territory of LaksIadweep 
Kavarattj Island - 682 555' 

The Principal 
Government Senior Secondary School 
District Panchayat, Chetlät. Island 
Union Territory of Lakshadweep 682 554 

(By Advocate: Mr. S.Radhakrishnan) 

Respondents 

Applicant 

Respondents 



if 

87. 0A904/2013 

Kadeeja C.P 	 I  
Cheriyapurakad 
Kalpeni Island 	 Applicant 

(By Advocate: Mr.K.B.Gangesh 

Versus 

1 . 	The Administrator 
Administration of the Un 	*itry of Lakshadweep 
Kavaiatti - 682 555 

	

2 	Sub Divisional Officet 
Office of Sub Divisional Cfflcer 
Kalpeni Island 682 554 

The Director (Rural develorent) 
Department of Rural DevelOfrñent 
Administration of the Union Territory 
of Lakshadweep, Kavaratti 	682 555 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

88. OA 905/2013 

Abdul Khader C. 
Chel(<iriyammada 1-louse 
Agatti Island 

Buar Jamhar T.P 
Theklapura House 
Agatti Island 	 Applicants 

(By Advocate: Mr.K.B.Gangesh) . 

Versus 

The Administrator 	. 
Administration of the Union Tritôiy of Lakshadweep 
Kavaratti Island - 682 555. 

Director of Panchayaths 	S  
Department of Panchayaths S  
Administration of the UnionTërritory of Lakshadweep 
Kavaratti Island - 682 555 



3. 	Project Manager 
Desiccated Coconut P'wder Unit 
Lakshadweep DeveIopthnt Corporation Limited 
Agatti, Kavaratti - 68 12 555 

The Deputy Director (dmn) 
Lakshadweep Deve1ojment Corporati oI, 
Kavaratti — 682 555 

Village (Dweep) Pancliayàth, 
Agatti Island represented by. its 

5. Executive Officer - 6253 

(By Advocate: Mr.S.Radhakiishnan) 

89. 0A939/2013 

1. 	Safiyullah K.C. 
Kuttiyachada House 
Kalpeni Island 

2. 	Saifulla M.l 
Melaillarn House 
Kalpeni Island 

3. 	Kunhikoya M.V 
Mathil Valiyammada House. 
Kalpeni Island 

4. 	Kidave K.O 	. 
Kakkachiyoda House .... 
Kalpeni House 

(By Advocate: Mr.K.B.Gangsh) 

Versus 

I. 	The Administrator 
Administration of the t..nion Territory of Lakshadweep 
Kavaratti island - 682 555 

Director of Panchayaths 
Department of Panchayaths 
Administration of the Union Territory of Lakshadweep 
Kavaratti Island - 682 555 

Lakshadweep BuildingDeve1opment Board 
Union Territory of Lakhadweep 
Kavaratti represented by its Secretary— 682 555 

Respondents 

Applicants 
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S 
4. 	The Technical Officer 

Lakshadweep Building Development Board 
Kalpeni Island - 682 553 

Village (Dweep) Panchayath 
Kalpeni Island represented by its 
Executive Officer - 682 553 

(By Advocate: Mr.S.Radhakrishan) 

90. OA 942/2013 

I. 	Mohammed Ashik 
Palliyat I-louse 
Androth Island 

Abdul Latheef 
Karakunnel House 
Androth Island 
Moharnined Ubaidulla 	l. ' i 
Chodath I-louse 
Androth Island 

Mohammed Fathahulla 	y 
Karachetta House 
Androth Island 

(By Advocate: Mr.K.B.Gangesh)H 

Versus 

1: 	The Administrator 
A drn mi strati on of the Unioi Territory of Lakshadweep 
Kavarattj Island - 682 555 

Director of Panchayaths 
Department of Panchayaths 
Administration of the Union Territory of Lakshadweep 
Kavarattj Island - 682 555 

Lakshadweep Building Deèlopment Board 
Union Territory of LakshadWeep 
Kavaratti represented by its Secretary - 682 555 

The Technical Officer 	11 
Lakshadweep Building D ee1opment Board 

Androth Island - 682 554 

Respondents 

Applicants 
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W5 	
Village (Dweep) Panchayath 
'Androth Island represented by its 
Executive Officer - 682 554 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

91. 0A952/2013 

Abdul Salam N.P 
Casual Labourer 
Power House, Kalpeni 
Residing at Nenampappada House 
Kalpeni, Union Territory of Lakshadweep 

C.K.AttalKoya 
Casual Labourer 
Power House, Kalpeni 
Residing at Chakakee! House 
Kalpeni, Union Territory of Lakshadweep 

P.Mohammed 
Casual Labourer 
Power House, Kalpeni 
Residing at Pokkayoda House 
Kalpeni, Union Territory of Lakshadweep 
Hamza Koya P 
Casual Labourer 
Power House, Kalpeni 
Residing at Pallath House 
Kalpeni 	 Applicants 

(By Advocate: Mr.Hariraj M.R) 

Versus 

Union of India represented by the Secretary 
to Government of India 
Ministry of Home Affairs 
NewDeihi — IlO 001 

	

2. 	The Administrator 
Union Territory of Lakshadweep 

Kavaratti - 682 555 

	

3.. 	Executive Engineer 
Department of Electricity 
Kavaratti, Union Territory of Lakshadweep 

r 



4. 	Junior Engineer, 
	

. 

Electrical Section, Kalpeni 
Union Territory of Lakshadweep 	 Respondents 

(By Advocate: Mr. S.Radhakrishnan (R24) 

92. OA 1100/2013 

Abdul Khader C.P 
Chandipura, Kavaratti 
Union Territory of Lakshadweep 	 Applicant 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director (Rural Development) 
Department of Rural Development 
Adm inistratioñ of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

93. OA 1202/2013 

Akathar Ahammed K.K 
Internal Inspector 
Agricultural Department, Kalpeni 
Kunnamkulam I-louse 
Kalpeni Island 
Union Territory of Lakshadweep 

Mohammed lqbal KPV 
Internal Inspector 
Agricultural Department, Kalpeni 
Kunnipavavaliyammava House 
Kalpeni Island 
Union Territory of Lakshadweep 



	

13. 	Fareeda Beegum 
Internal Inspector (Multi Skilled Worker) 
Agricultural Department, Kaleni 
Pentamveli House 
Kalpthii Island 	 . 
UnioriTerritory of Lakshadweep 	 Applicants 

(!3y Advocate: Mr.P,V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 

Kavaratti - 682 555 

Director of Panchayath 
Department of Panchyath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Agricultural Officer 
District Panchayath (Agriculture) 
Kalpeni Island —.682 557 

Chief Executive Officer 
District Panchayath 
Kavaratti - 682 555 	 Respondents 

(By Advocate: Mr. S.Radhakrishnan) 

94. O.A No. 1225/2013 

C.P. Showkathali,. 
Sb. Mohammed Koya 
Casual Labour, Electrical Section, 
Kalpeni. 
Residing at Chemmanam Pally House 
Kalpeni 	 Applicant 

(By Advocate: Mr. Hariraj M.R) 

Versus 

	

1. 	1'heiiion of India 
ReprèWènted by the Secretary to 
Govéiirnent of India, 
Iviihistry of Home Affairs 
NewDelhi — 110001. 



The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555. 

Executive Engineer 
I)epartrnent of Electricity 
Kavaratti, Union Territory of 
Lakshadweep - 682 555. 

4 	Junior Engineer, 
Electrical Section 
Kalpeni, UT of Lakshadweep - 682 555. 

(By Advocate: Mr. S. Radhakrishnan for R2-4) 

Respondents 

These applications having been heard together on January 17, 2014, 
the Tribunal delivered the following common order on March 6, 20 14:- 

ORDER 

I-lon'ble Mr.Justice A.K.Basheer, MemberjjI 

Applicants in this bunch of 94 Original Applications are residents of 

various Islands in the Union Territory of Lakshadweep. Admittedly, all the 

applicants have been working on casual/daily wage basis in various 

departments under the Administration. All of them were engaged on casual 

basis for 89 days and re-engaged after a technical break of one or two days. 

This process has been going on in the case of quite a number of them for 

the last 10 to 20 years while in the case of a large number of others, such 

engagements are for 5 to 10 years and others are for two/three years or less. 

But in majority of the cases (in 80 Original Applications), these casual 

employees were engaged/disengaged by Village/Dweep Panchayats and/or 

District Panchayats. For the sake of. convenience, these cases are 

categorized as "Panchayath and Non-Panchayath". 

2. 	The common grievance of all the applicants is that their services are not 

being regularized even though they have been working for years together, albeit 

on casual/daily wage basis. 'l'herefore the common prayer in all these cases is for 

issue ola direction to the respondents to regularize their services. In the case of a 

few others who have be7n retrenched on completion ot the period of engagement, 

the prayer is for Issue a direction to re-engage them. 
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The short question that arises for consideration in all these Original 

Applications is whether the applicants are entitled to get their services 

regularized. 

It has been noticed already that in majority of the cases; the 

applicants have been engaged to work in various departments under the 

Village/Dweep Panchayats and or/District Panchayats. Therefore, the 

Administration has taken a preliminary objection that this Tribunal has no 

jurisdiction to entertain those cases in view of the judgment rendered by a 

Division Bench of the Kerala High Court in Administrator and another 

Vs. Naderkoya and others - 2005 KHC 248. It is further contended by the 

learned counsel for the Administration in these cases that going by the 

dictum laid down in a catena of decisions of the Apex Court as well as that 

of various High Courts, the services of the applicants are not liable to be 

regularized since they were admittedly engaged on casual/daily wage basis 

for 89 days, though, of course, many of them were re-engaged after a 

technical break of one or two days. 

In the other batch of cases in which the applicants have been 

engaged by the Administration in various departments under it, the 

contention raised by the respondents is that their engagement being of 

casual nature, they are also not entitled to get their services regularized. 

The common contention in all these cases is that these casual engagements 

were made without holding any regular selection process and that such 

engagements were not against sanctioned posts. 

In this context, the learned counsel for the Administration has 

invited our attention to the following decisions in support of the above 

contention:- 

Secretary, State of Karnaiaka & Others Vs. Urnadevi and Others - 

(2006) 4SCC I. 

State of]?ajasihan Vs. Dava Lal - 201I) 2 SCC 429. 
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Satya Prakash and Others Vs. Stale of 13/har and Others - 
(2010)4 SCC 179. 

Official Liquidator Vs. Dayanand and Others - (2008) 10 SCC I. 

R.N.Nanjundappa Vs. T.: Thimmiah - (1972) 1 SCC 409. 

Jeemon V.R. Vs. State'ofKerala - 2012 (1) KfIC 397. 

n 

State of Kerala Vs. Valsamma - 2012 KLT 294. 

Non-Pa nchayath Cases 

OA 212, 266, 268, 299, 325, 347, 354, 366, 372, 380, 488, 499, 509 

& 1225 of 2013. 

7. 	In the above cases, the applicants have been admittedly engaged by 

the Administration in various Departments like the Department of Science 

& Technology, 	Industries, 	Environment & Forests, 	Electricity, 

Directorate of Labour & Employment, Directorate of Arts & Culture, 

Weights & Measures etc. While 7 applicants in OA 299/2013 and 47 

applicants in OA 301/2013 have been working in the Department of 

Agriculture for the last 17 years right from January 1997, 2 of the 

applicants in OA 225/2013 have been working for 18 years whereas others 

in the above OA for the, last 9 years. Similarly the applicants in OA 

347/2013 have also been working ever since 1997. We have referred to the 

above 2 or 3 cases only to illustrate that majority of the applicants in all the 

cases - whether in the category of Panchayat or Non-Panchayat - have been 

working as casual employees for more than 10 years and quite a number of 

them have 8 to 10 years of service to their credit, if not more. 

It is beyond controversy that all the applicants were engaged on 

casual basis without undergoing any regular selection process though in 

some cases the applicants have vaguely contended that such a process was 

in fact undergone. I-lowe.ver, in those cases also, no material has been 

placed before us in support of the above contention. Similarly it is not in 

dispute that such engagements were not made against sanctioned posts. In 

short, this process of casual engagement on daily wage basis for 89 days 



•as been going on in the Union TelTitory for the last two decades or more. 

These employees have continued in such casual service with a technical 

break of one or two days for several years as a matter of routine. 

Apparently it is a case of Hobson's choice for them. It is on record that a 

large number of such casual employees had approached this Tribunal in the 

'90s seeking regularization or absorption. We have been informed that 

some of them were in fact absorbed. But the applicants before us in this 

bunch of 94 cases have apparently been less fortunate. 

9. 	Umadevi (Supra) is a landmark judgment on the subject of 

"irregular" or"illegal" appointments in public employment. The five judge 

Bench had dealt with issues relating to absorption, regularization, 

permanent continuance of temporary/contractual/casual/daily-wage . or 

adhoc employees appointed/recruited and continued for long in public 

employment dehors the constitutional scheme of public employment. The 

Apex Court exhorted all the High Courts not to issue directions for 

absorption or regularization unless the recruitment itself was made 

regularly or in terms of the constitutional scheme. While issuing the above 

direction, their Lordships reiterated that it must be insisted that the States 

must make only regular recruitments and appointments. It was further 

observed that it would be erroneous to merely consider equity for a handful 

of people who have approached the Court with a claim, while ignoring 

equity for the teeming millions seeking employment and fair opportunity to 

compete for employment. While dealing with irregular appointments as 

distinguished from illegal appointments of duly qualified persons against 

duly sanctioned vacant posts, the Apex Court, after referring to those 

employees who have continued to work for 10 years or more but without 

the intervention of the orders of the Court/Tribunals, directed that the 

question of regularization of the services of such irregularly appointed 

employees be considered on merit in the light of the principles settled by 

the Apex Court in the cases in S. V.Narayanappa -- AIR 1967 SC .1071; 

R.N.Nanjundappa (1972) 1 scc 409 & B.N.Nagarajan - (1979) 4 scc 
507 - as a one time measure. 



A three judge Bench of the Apex Court in Official Liquidator Vs. 

Dayanand & others had, after noticing some of the judgments/orders of the 

court which took a different view from the law settled in LJmadevi, 

observed that those cases were illustrative of the non-adherence to the rule 

ofjudicial discipline which is sine qua non for sustaining the system. 

In Harminder Kaur - (2010) 1 SCC (L&S) 202, the Apex Court had 

held thus:- 

Long service by itself may not be a ground for directing 
regularization. Regularization is not a mode of appointment. 
When appointments in pubiTc office are required to be made, 
provIsions o/Arttcles 14 & 16 of the Constitution of India are 
required to be scrupulously followed. When a departure is 
made /hr not scrupulously following the conditions precedent 
laid down in the statutory rules, as also the constitutional 
scheme, it is imperative that the some must be done within the 
Jur corners of the delegated power by the authority 
concerned." 

Inthe above case (Harminder Kaur), the appellants were school 

teachers and they were appointed by the Education Department of 

Chandigarh on contract basis for a specified period. In the offer of 

appointment itself it was made clear that the appointees would not have 

any claim for ad-hoc/regular appointments available in the Institute and 

that the contractual appointment could be made only against sanctioned 

post. The Apex Court while concurring with the view taken by the High 

Court hetd  that initial appointments of the appellants were made in gross 

violation of the provisions contained in the relevant Act and also the 

doctrine of equality enshrined under Articles 14 & 16. However, taking 

note of the admitted position that 800 posts of teachers were lying vacant, 

the Apex Court expressed the hope that the plight of the appellants would 

also be taken into account by the administration and consider the 

desirability of relaxing the age-limit provided in the Rules. 
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In Nanjundappa (Supa), the Apx' Court had held thus:- 

Jf the appointment itself is in infraction of the rules or i/it is in 
violation of the provisions of the Constitution, illegality cannot 'be 
regularized. RatUlcation or regularization is possible of an act whkth 
is within the power and province of the authority, but there has been 
some non-compliance with procedure or manner which does not go 
to the root of the appointment. Regularization cannot be said to be a 
mode of recruitment. To accede to such a proposition would be to 
introduce a new head of appointment in defiance of rules or it may 
have the effect of setting at naught the rules. 

We do not propose to burden this order by referring to several other 

decisions rendered by the pex Court following the principles laid down 

by the five judge Bench of the Apex Court in Umadevi (Supra). 

But one disturbing feature that has been noticed in this bCnch of 

cases is that 	the authorities concerned, be it the Lakshadweep 

Administration or the Village (Dweep) Panchayats/District Panchayats, 

have not shown any anxiety about the sad plight of many of the employees 

who have continued in service for one or two decades or slightly less. It 

is also not clear whether any attempt was ever made to regularize the 

services of those irregularly appointed employees who had completed 1 0 

years of service as indicated in Para 53 of the judgment in Urnadevi 

(Supra) at that point of time. 

Be that as it may, the fact remains that hundreds of employe .s in this 

bunch of Original Applications have admittedly been working for a decade 

or more with routine techhical break of one or two days on completion of 

89 days. it is true that the Administration or Panchayats may not require 

the services of quite a number of thos& employees throughout the year; but 

still it appears that many of them have been allowed to continue. Many of 

them have been engaged in one scheme or the other sponsored by the 

Central Government or insome such other schemes or programmes floated 

by the Administration on its own by utilizing the funds available with it. 

The Administration or Village (Dweep) Panchayats have not come out with 



any data as regards the actual requirement of employees in various 

departmeits under them. It has been noticed that in some of the 

departments, the casual employees have been working apparently against 

regular posts for years together. Why is it that such posts are not identified and 

sanctioned ? There is no clue. 

Learned counsel for the respondents has submitted before us that the 

policy of the Administration is to give minimum employment to maximum 

number ofjobless people at least for a few days in a year by engaging them 

in one scheme or the other. The policy is laudable. But still, the question is 

why large number of employees working on certain posts for years together 

without any prospect of being regularized or absorbed, are being kept on 

tenterhooks like this ? The very fact that these people have been allowed 

to continue on those posts for years together will show that such posts are 

not of casual nature. We do not propose to deal with the above aspect any 

further at this stage though it may be observed that the attitude of the 

Administration and the local Panchayats appears to be totally uncharitable, 

to say the least. 

Panchayath Cases 

In the other bunch of 80 Original Applications, in which the 

applicants :have  been engaged by Village (Dweep) Panchayats or District 

Panchayat, the main contention raised by the learned counsel for the 

Administration is that this Tribunal has no jurisdiction to entertain these 

cases in view of the decision rendered by a Division Bench of the Kerala 

High Court in Naderkoya (Supra). 

• 	19. 	In the above case, some casual labourers working in the Water 

Supply Scheme of the Village (Dweep) Panchayat of Agathi Island had 

approached this Tribunal, aggrieved by the failure of the Union of India 

and the Lakshadweep Administration in granting them temporary status 

under the Scheme for Temporary Status & Regularization introduced by 

the Union  of India, in O.M.No. 51016/86/Estt (C) dated 10.09.1993. It 

appears that the upkeep, maintenance and distribution of the drinking water 



to the local residents of Agathi Island were initially undertaken by the 

Public Works Department. Later, it was entrusted to AVAM Society. 

Grant-in-Aid was provided to meet the additional expenditure and the 

Society used to manage the Scheme. Later, Island Councils were brought 

into existence as per Island Council Act. Still later, the Councils were 

abolished as the Lakshadweep Island Regulation, 1988 was repealed by 

Section 88 of the Lakshadweep Panchayat Regulation, 1994 and during 

the year 1995 all the assets and liabilities of the Island Council of Agathi 

were transferred to Village/Dweep Panchayat of Agathi. Thus all the 

labourers working with the Water Supply Scheme came under the Village 

(Dweep) Panchayat. The casual labourers who had approached this 

Tribunal were admittedly under the services of the Dweep Panchayat and 

they were being paid by the Panchayat from the fund available with it. 

After considering the claim of the casual labourers, the Tribunal issued the 

following among other directions:- 

The Second respondent i.e. the Lakshadweep Administration 
would adopt the Department of Personnel & Training Casual 
Labourer (Grant of Temporary Status & Regularization) Scheme, 
1998 ünd prescribe it prospectively to the Panchayats for granting 
temporary status to casual labourers as per the parameters of the 
schèthe. 

The first respondent, i.e. the Union of India in the Ministry of 
Personnel, Public Grievances and Pension would ensure that 
appropriate legal and technical formalities are completed and the 
Scheme is made applicable expeditiously. 

From the date of issue of these orders and until the Lakshadweep 
Administration prescribes the scheme to the Panchayais for 
regu/arization of eligible casual workers, no regular appointments 
would be made by the Panchayals in respect of at least two third of 
the regular vacancies in Group D which would be kept reserved for 
the regularization of the casual workers under the scheme. 

(d) NO casual workers, including the applicants, who are in the 
service of the Panchayats on the date of issue of these orders would 
be retrenched on the face of availabiliiy of work or for making way 
for fresh recruits without considering them for the grant of temporary 
status (feligible as per the scheme. 

20. The Division Bench of the High Court while allowing the Writ 

Petition filed by the Administration noticed that another Bench of this 
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Tribunal in Original Applications.N6.1297 & 218 of 1998 had rejected an 

identical relief claimed bysome other casual labourers, holding thus:- 

"We have carefully perzsed the pleadings and other materials on 
record. We have also given our anxious consideration to the rival 
submissions. We find that in both these O.As under consideration, 
the applicants were engaged by the Lüand Council of 
Androth/Minicoy. They might have continued to be engaged 
subsequentl,v by the succeeding local self Government body, namely 
the Village (Dweep) Panchayai of Androth/Minicoy. The 
Chairpersons of the respective Island Council might have with or 
without proper authority from the Councils issued what are 
purported to be appointment orders and the subsequent service 
ceriuicaies. We have good reason to reject the same as those do not 
reveal the applicants' nexus with the Administration 'of U. T. of 
Lakshadweep in order that they might have a cause of action before 
us. The applicants have not adduced any evidence to show that they 
were appointed against any posts sanctioned or approved by the 
Lakshadweep Administration ...... .......... 

In the case on hand the applicants were not employed against 
any posts sanctioned by t,he adminis1raiio, and that would ma/ce all 
the difference. The Island Council or the Chairpersons, as the case 
may be, for reasons best known to them, seem to have accommodated 
these people. They might rightly come under the wage employment 
programme as a poverty alleviation measure under the DRDA or 
they might have been employed since the Village (Dvveep) Panchayat 
authorities considered it expedient to give 'employment to them. ii 
probably might have offered some succor by way of daily rated 
wages to the unemployed local persons................... 

Neither the Panchayat authorities (respondents 4 and 5) nor 
the applicants have shown how the posts created/retained in addition 
to those sanctioned "by the Administration could be considered 
regular. As matters stand, the Administration of U. 7'. of Lkshadweep 
has no accountability as far as the matter of regularization of the 
applicants are concerned. The anxiety of the U. T. Administration to 
prevent misapplication of' funds granted to the Village/District 
Panchayai for developmental purposes towards expenditure on 
account of wanton appointments of staff against posts neither 
created nor sanctioned nor approved is legitimate. 

21. The above decision was confirmed by a Division Bench of the High 

Court in O.P.No.28776/2001. Still later, OA No.1008/1997 and OA 

No.571/1998 were also dismissed by a common order ,following the 

decision mentioned supra. This order was also confirmed by the High 

Court in O.P.No,35164/2001. 



After referring to the above orders, the Division Bench of the High 

Court in Naderkoya (Supra) held that Lakshadweep Administration did not 

have jurisdiction to frame scheme for absorption of casual employees in 

the service of the Panchayat. It was further observed that the question of 

absorption was a matter which the Panchayat has to consider taking into 

account its financial status and various other administrative policies. The 

following are the observations of the Division Bench:- 

"In view of the above mentioned Circumstances, we have no 
hesitation to hold that the Tribunal has committed a grave error in 
giving direction to Lakshadweep Administration to adopt the 
Department of Personnel & Training Casual Labour (Grant of 
Temporary Status & Regularization) Scheme 1993 and prescribe it 
prospectively to the Panchayats for granting temporary status to 
casual labourers. The direction given to the Panchayai not to effect 
any appointments till the Lakshadweep Administration frames 
Scheme, is illegal and do not ftzll within the jurisdiction of the 
Tribunal. Further direction given to the Panchayat that no casual 
workers would be retrenched on the face of availability of work falls 
within the domain of the Administration. In such circumstances, the 
order passed by the Tribunal in OA 820 of200l stands set aside." 

In this context, it is pertinent to note that in many of the cases, the 

Chairpersons of the Panchayats have issued orders of appointment of 

casual labourers. It is fairly conceded by the learned counsel for the 

applicants that such orders could have been issued only by the Executive 

Officer of the concerned Panchayat. Strangely, in some of the cases, the 

Panchayats are represented by their Chairpersons and not by the Executive 

Officers. 

There is yet another aspect of the matter. In the course of hearing of 

the cases, it was submitted by learned counsel for the applicants in some 

cases that different political parties are in power in various Panchayats. 

Equations of power have changed after the last Panchayat elections. Some 

of the orders of appointments were cancelled by the successor Committee 

in office of these Panchayats. More importantly, fresh engagements are 

being 	made 	on 	political 	basis 	and 	..some 	of 	the 

disengagements/retrenchmerts also have political colours. 
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25. In OA 300/2013, the Chairperson of Village (Dweep) Panchayat of 

Androth Island has appeared through Advocate R.K.Muraleedharan, and 

contended in the written statrnent, inter-alia, that teui'uinati r, of services 

of the applicants in the above case is exclusively within the jurisdiction of 

the Panchayat especially after issuance of Annexure R4(b) notification 

dated March .7, 2012 issued by the Administration of the Union Territory 

of Lakshadweep. It is pointed out by the learned counsel that by virtue of 

Annexure R4(b) notification issued in terms of Articces 243(g) of the 

Constitution, the Panchayats are vested with powers anci authority to 

function as institutions of local self governance. The learned counsel has 

invited our attention to various clauses contained in the above notification 

in support of the argument that the Panchayats are vested vith the right 

and authority to "hire and fire" employees. However, it is conceded that 

the Village (Dweep) Panchayats have no power to regularize the services 

of the applicants though the Panciiayats are in dire need of he services of 

the applicants who are having sufficient experience. It is further conceded 

by respondent No.4 in the above case that the Panchayats are not vested 

with the power to create any post without prior approval of the 

Administration. 

Strangely, in most of the cases relating to employees engaged by the 

Panchayats, the Standing Counsel for the Administration himself, has 

appeared for the Panchayats as well. 

Learned counsel for the, applicants in some of the cass have invited 

our attention to various provisions contained in the Lakshadweep 

Panchayal. Regulations, 1994 and the allied rules thereunder. While 

inviting our attention to Lakshadweep Panchayat (Grant-in-Aid) Rules, 

1997, Sri P.V.Mohanan who appears for the applicants in some of the 

cases, contends that once the Administration sanctions 'Grant-in-Aid", it is 

for the Panchayat to execute the various works like 	road 

construction/repair/maintenance, 	water 	supply, 	drainage, 	local 
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development works, primary educatidn, health and sanitary scheme etc. 

For this purpose, the Panchayats can engage workers and tlerefore 

necessarily the Panchayats have the power to regularize or absorb casual 

workers, especially after.the introduction of the Lakshadweep Panchayats 

Regulations, 1994. The learned counsel has invited our attention to 

Articie 23 4(g) and Article 40 of the Constitution of India in this context. 

We do not propose to refer to or deal with identical arguments advanced. 

by other learned counsel as well, since it has already been noticed that 

going by the decision in Naderkoya (Sup,ra), this Tribunal has no 

jurisdiction to entertain this bunch of, Original Applications relating to 

employees who were engaged by the Panchayats. 

Sri N.Unnikrishnan who appears for the applicants in OA 394/2013 

has raised a further contention that the casual labourers who have been 

working for more than 240 days in a calender year are entitled for 

protection under Chapter V (a) of the Industrial Disputes Act and that their 

services cannot be dispensed with arbitrarily. It is further contended that 

one set of casual employees cannot be replaced by another set of casual 

employees as held in State of Haryana Vs. Piara Singh - (1992) 4 SCC 

118. The learned counsel points out that some of the applicants in OA 

394/2013 have been working since 1994 while others have put in more 

than 4 years of service. 

The sum and substance of the arguments advanced by the learned 

counsel for the applicants in all these cases is that they may be allowed to 

continue in service, albeit on casual basis. It is true that the applicants in 

all these cases, whether in the category of Panchayat or non-Panchayat, 

have been working on casual basis for a large number of years. It has been 

noticed already that some of the applicants have been working since 1994 

and many of them since .1997. Quite a few of them have been working for 

periods ranging between 5 to 10 years. There are only very few who have 

been working for 2-3 years or less. Most of them are still continuing on the 

basis of interim orders passed in these cases. 
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30. When these cases had come up for consideration before a Single 

Bench (Judicial Member) on 3.7.2013, the following order was passed:- 

"9. 	Perusal of the applications reflects that save that in all the 
cases, the period of engagement at one stretch is limited to 89 days 
and with an artificial break of one day, the cases are not identical in 
other aspects, In many, the period of engagement is for over two 
decades, in some, specific qualifications have been prescribed; in 
some other the work cannot be carried out by all as such jobs 
requires either training or specialization or training. Admittedly, a 
number of applicants have been functioning as casual labourers for 
decades by now. Most of them have been through regular selection 
though some of those had not initially registered their names with the 
authority concerned. Some of them have been functioning in 
veterinary units which require special skill; some function as drivers 
and the like. In many cases, the wages are fixed per month. Thus, 
the applicants do not constitute a homogeneous group but a 
heterogeneous cluster. Continuance of interim order or vacation of 
interim order for all without intelligible discrimination would not meet 
the ends of justice. Keeping in view (a) the rights that might have 
been crystallized by some (e.g. in respect of those who have been 
functioning for a long time without the intervention of the 
Court/rribunal), (b) the qualifications prescribed in some cases, (c) 
the specialized nature of the job, which cannot be performed by all; 

the consolidated amount payable to some instead of wages on 
per day basis under the Wages Act, (e) the fact that many of the 
applicants are function/rig under certain scheme, continuance of the 
interim order has to be considered differently for different categories 
of applicants though till now, by a common order on 41J  June, 2013 
and thereafter the interim order has been passed. 

10. 	For this purpose, all the serving casual lab qurers should be 
identified and grouped as under :- 

Those who have put in more than 10 years of casual labour 
service; with or without the artificial 	breaki These may 
include those who have been 	inducted with specific qualification 
of matriculation/lTl and the like and also those who have been 
inducted under specific schemes 

Those who have been inducted with specific qualification of 
matriculation or other specialized course beyond Matriculation, such 
as ITI, or possessing specialized skills, such as date entry operator, 
drivers etc. which job cannot be accomplished by ordinary casual 
labour normally engaged for manual works. This list may include 
those who have been engaged under some project or scheme, but 
not coming under (a) above, i.e. with less than ten years of service. 

Those who have been engaged under one scheme or the 
other (other than those who have been engaged under the Mahatma 
Gandhi national Rural Employment Guarantee Scheme (MGNREGS 
for short), but not those who come within (a) or (b) above. 

N 
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Those who come under the MGNRGS scheme 

Those who are mere casual labourers not falling under any of 
the above. 

Of the above, disengagement of the existing casual labourers 
and replacement by others in the waiting list, should be first in 
respect of (e) above. These casual labourers cannot claim any right 
to continue and they have to be rotated. And in their place, for 89 
days, those in the waiting list (ward wise/lslandwise) may, be 
engaged. This again, should be after giving them a notice of two 
weeks before disengagement. The purpose of giving two weeks 
notice is that if the casual labourers sought to be disengaged feel 
that they belong to café gory (a) or (b) above, they may make due 
representation and the same would be considered forthwith by the 
Administration and their decision communicated to such individuals. 

Similarly, those coming under group (d) above, i.e. those 
who have been engaged under the MGNRGS could be disengaged 
as in their case the scheme itself was affording employment for a 
period of a minimum of 100 days, which would enable those who 
are still waiting to avail of the benefit of the scheme. Such of these 
casual labourers could be disengaged after they have been granted 
1.00 days of work and hereagain; fter giving them a notice of two 
weeks before disengagement. 

In respect of (c), if the scheme under which the casual 
labourers have been engaged provides for certaih conditions 
precedent for disengagement, it is subject to such a condition only 
their services could be disengaged. Rest of the casual labourers 
shall continue until further orders. 

In respect of (b) and (a), their services as casual labourers 
shall not be disturbed until further orders. The disengaged casual 
labourer (as contended by the counsel for the applicant in OA No;. 
507 of 2013), if falls under (b) or (a) above, i.e. with more than ten 
years of service or with specific qualification such as matriculation or 
the like (here stated to be ITI), he shall be re-engaged before the 
next date of hearing and confirmation given on the next date of 
hearing." 

31. Pursuant to the above order, the Panchayats/Departments have 

issued certain circulars which are marked as Annexure A5 to A8.'in OA 

300/2013. Apparently, some attempt has been made to categorize the 

labourers group-wise as delineated in the above interim order. Thereafter, 

several employees were sought to be disengaged. Understandably, all these 

employees who faced the threat of disengagement have approached this 

Tribunal and those Original Applications are also included in this bunch of 

cases. It appears that the Administration has also sought to rely on the 
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judgment of the Division Bench of the Kerala High Court in O.P.(CAT) 

No.133/2012 and No.606/2012, contending, inter-alia, that its policy is to 

give minimum employment to maximum people at least for a few days in a 

year. In this context the Administration has also referred to some of the 

schemes floated by the Union of India which ensures minimum 100 days' 

employment in a year to maximum number of people. 

	

32. 	The short question that arises for our consideration is whether the 

applicants are entitled to get their services regularized or not. It hasbeen 

noticed already that there is nothing on record to show that the applicants 

had been engaged against any sanctioned posts or that they were so 

engaged after undergoing regular selection process. In our view, the 

Administration has been largely responsible for the prevailing unfortunate 

scenario. It may be true that the Administration or Panchayats in their 

anxiety to give some solace to a large number of unemployed people might 

have engaged these applic.nts on casual basis. Undoubtedly, their services 

were required in various Departments or Works as otherwise many of the 

essential services would not have been in operation. Because of the 

peculiar geographical nature of the tiny islands and also the scarcity of job 

opportunities, the islanders are destined to face this rigrnrole without any 

demur or protest. These people cannot aspire to get employment in the 

mainland also. The predicament of the islanders is understandable. 

F-lowever, going by the catena of decisions referred to above, it cannot be 

held that the applicants are entitled to get their services regularized. It has 

been repeatedly held by the Apex Court that there isno room for any 

sympathy for such casual labourers even if they have continued in service 

for a large number of years. 

	

33. 	But, in our view, the Administration has to necessarily give adequate 

consideration to those employees who have been working on casual basis 

for more than a decade or two. Similarly, the plight of those employees 

who have been working on casual basis for the last 5 to 10 years is also 

eivally pitiable. These employees, in our view, are entitled to get the 
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benefit of relaxation in age and other esiential qualifications to the extent 

possible when fresh recruitments are being made. It shall be ensured by the 

Administration that the entire process of engagement ofemployees on casual 

basis (if it becomes rcely essential and unavoidable) is streamlined so 

as to avoid unnecessary legal complications in future. Appropriate 

guidelines/regulations can be formulated for engagement of casual 

employees in the projects (either seasonal or otherwise) that may be 

implemented in the island. 

We refrain from issuing any other directions since, in our view, it 

falls within the domain of the Administration. However, the Administration 

shall address the issue relating to all these employees, who have be= toiling 

for years together on casual. 'basis, with utmost compassion, and give them 

the benefit of relaxation in age, educational qualifications etc. while making 

regular recruitment. 

OrigInal Application Nos. 212 266, 268, 299, 325, 347, 354, 366, 

372, 380, 488, 499, 509 & 1225 of 2013 are disposed of with above 

directions. 

As regards other Original AppLications, where engagements were made 

by Panchayats, it is held that this Tribunal does not have jurisdiction to 

entertain them, It will be open to the 'applicants to approach appropriate 

judicial forum for redressal of their grievances. These Original Applications 

are, therefore, dismissed. 

The interim ordeis in force as on today shall remain extended till 

April4,2014. I  
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